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[tem No.01 (Court No. 2)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH

(By Video Conferencing)
Original Application No.209/2022

Megh Singh & Ors. ...Applicants
Versus

State of Rajasthan ...Respondent
Date of hearing: 22.08.2022

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None. )

Respondents: Mr. Nishant Awana, Advocate for Rajasthan PCB.
Mr. Saurabh Rajpal along with Mr. Ankit Shah, Advocates
for Phadi Randhisar Khanan and Kreshar Vikas
Prabhandh Samiti.

Application is registered based on a complaint received by E-mail.

ORDER

I The applicant is, by sending the present letter petition to this Tribunal,
seeking protection of the remaining part of Randhisar Pahari, Tehsil —
Sujangadh, District- Churu, Rajasthan. It is stated that above said Pahari,
being part of Arawali Range, was providing environmental cover to the area of
10 village panchayats for retaining monsoon ensuring rainfall. The above
said Pahari is at the verge of extinction due to Illegal mining. Surrounding 8-
10 hillocks have already disappeared due to unsustainable mining. It is
further stated that the mining agreement for the period of 10 years
permitting mining in the area had expired | on 15.10.2009 and due to
objection by the Forest Department, mining in the area was stopped by the
Mining Department. Thereafter, the Mining Mafia succeeded in getting the 20
years mining leases w.e.f 20.06.2011. It is complained that the lessees have

carried out the mining in utter violation of the lease conditions. Mining has
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been done so unscientifically by straight cutting Randhisar Pahari to the
depth of 250-500 feet that remaining part of Randhisar Pahari may fall at
any time causing such human disaster as occurred in Maharangarh Durg
Jodhpur stampede and Bhopal Gas leakage. Illegal and excessive
unsustainable mining is destroying ecology of Randhisar Pahari, a part of
Arawali range, endangering the lives of inhabitants and future generations.
The applicant has given the list of firms/persons carrying on mining
activities and list of stone crushers operating in the area and also enclosed

photographs of alleged illegal mining.

2. It is now well settled that this Tribunal is empowered to take cognizance
of the cases involving questions relating to environment arising out of the
implementation qf enactments specified in First Schedule of the National
Green Tribunal Act, 2010 ‘Suo Moto’ as held by Hon’ble Supreme Court in

Municipal Corporation of Greater Mumbai V/s. Ankita Sinha and others

2021 SSC Online SC 897. This Tribunal can also take cognizance of such

cases on the basis of letter petitions in accordance with settled principles of

law governing the public interest litigation.

3.7 Accordingly, this Tribunal, vide order dated 22.04.2022, took

-

cognizance and constituted a Joint Committee comprising of Chief

Conservator of Forests, Regional Office, MoEFF & CC, Lucknow (Uttar

Pradesh) representative of State PCB, Director, Department of Mines and
Geology, Government of Rajasthan, and District Magistrate, Churu District
and directed the same to submit Factual and Action taken Report within two

months. The relevant part of the order is reproduced below:

“In view of the serious allegations made in the letter Petition, we
are of the considered view that it would be appropriate to have a
factual and action taken report in the matter. Accordingly, we
constitute a Joint Committee comprising of Chief Conservator of
Forests, Regional Office, MoEFF & CC, Lucknow, Uttar Pradesh
representative of State PCB, Director, Department of Mines and
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District. The State PCB will be the Nodal agency for coordination
and compliance. The Joint Committee may meet within four weeks,
undertake site visits, look into the grievances of the applicants and
take requisite action by following due process of law. Factual and
action taken report may be furnished within two months by e-mail
at judicial-ngt@gov.inpreferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF.”

4. In compliance thereof, the Joint Committee visited the site on
06.06.2022 and 07.06.2022 and has submitted report vide email dated

27.06.2022. The relevant part of the report reads as under:-

L | X X X X X
In compliance of the Hon’ble National Green Tribunal (NGT) Central
Bench, Bhopal order dated 22.04.2022, in the matter of original
application No. 209/2022, Megh Singh & Others Versus State of
Rajasthan and Others, the committee of following 04 members
visited the site i.e. Randhisar Pahari, Tehsil- Sujangarh, District-
Churu on 06.06.2022 to record the factual situation and actions
required to be taken:

1. Shri Bhagirath Shakh, Additional District Collector,
Sujangarh, District-Churu (Raj.)

2. Shri Mahesh Dutt Purohit, Deputy Director(S)/ Scientist
‘CY, MoEF&CC IRO Jaipur

3. Shri Bheem Singh, Superintending Mining Engineer,
Bikaner (Raj.)

4. Shri Deepak Tanwar, EE & Regional Officer, RSPCB,
Nagaur (Nodal Officer)

As per the order of Hon’ble NGT, the committee verified the factual
status on these following issues: -

1. Randhisar Pahari, Tehsil Sujangarh, District- Churu,
Rajasthan being part of the Aravalli range, Providing
environmental cover to the area of 10 village panchayats
Jfor retaining monsoon ensuring rainfall.

2. Randhisar Pahari is at the verge of extinction due to
illegal mining.

3. Surrounding 08- 10 hillocks have already disappeared
due to unsustainable mining.

4. Expiry of mining agreement and objection of Forest
Department for stopping mining in the area.

Extension of mining lease upto 20 years.

6. Mining in utter violation of the lease conditions.

7. Unscientific straight cutting of Randhisar Pahari to the
denth of 250 — 500 f¢
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8. lllegal and excessive unsustainable mining is destroying
ecology of Randhisar Pahari, a part of Aravali range,
endangering the lives of inhabitants and future
generations,

9. Verification of mining leases and stone -crushers
operating in the area.

10. Complete destruction of the pathway to Mataji Mandir
Jrom Randhisar Pahari.

11. Potential risks to Holi Dhora and Bholenathji ki Samadhi
due to illegal mining. Destruction of road between
Randhisar and Dhatri and common roads in between
agricultural fields by Mining Mafias.

Field Observations:-

* Randhisar Pahari of village Randhisar, Tehsil- Sujangarh
District-Churu is not a part of Aravali range as stated in
Secretary, Mines and Petroleum Department, Jaipur letter
dated 19.08.2003 and Directorate of Mines and Geology,
Udaipur letter dated 25.11.2011.

Mining activities in Randhisar Pahari area was
permitted by Gout. of India vide order dated 20.06.2011.
The compensatory plantation was carried out by ACF,
Bikaner in accordance to District Collector, Churu letter
dated 18.02.1999 on the non lease area allotted to Forest
Department. Plantation was done under CDP Phase-I
scheme' (SDS scheme) for the area of 35 hectares of land in
the year 2001-02 in the revenue village of Ponrrasar, Tehsil-
Shri Dungargarh, District- Bikaner and 28 hectares of
plantation was carried out under Afforestation Scheme in
the year 2002-03. [Annexure-1].

¢ As per the revenue record, Randhisar Pahari is located in
Khasra No. 536/319, 78 and 370 of village- Randhisar
Tehsil- Sujangarh District- Churu, the area of which is
68.61 hectares. The mining leases are allotted by the
Mining department all around the Randhisar Pahari. As
per the revenue officer reports, only one hill i.e. Randhisar
Pahari has been located, no other hill is located within the
radius of 20km of Randhisar Pahari, only village viz.
Revenue Village Randhisar is located within the radius of 1
km of Randhisar Pahari. No other village is situated within
the radius of 1 km of village Randhisar [Annexure-2]. The
average rainfall recorded in the period of past 10 years is
495.1 MM [Annexure-3].

* As per the report of Assistant Mining Engineer, Department
of Mines and Geology, Churu dated 15.06.2022 [Annexure-
4], 42 mining leases all around the Randhisar Pahari were

Aallattod Ao wmtnina loacoos trn the lnmaes haldsre Avivivneg flhs s
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1973 to 1981. As per the Rajasthan Revenue Department
order dated 16.10.1981, the land area of Randhisar Pahari
was transferred to Forest Department. Due to which
mutation of the above 42 mining leases in the revenue record
was made on the name of the forest department dated
11.01. 1986. The forest diversion of 41 leases was permitted
by Ministry of Environment and Forest, Gout. of India vide
order dated 16.08.1999 for a period of 10 years. The left one
mining lease, M.L. No. 11/1978 was not permitted forest
diversion since no application was made by its lease holder.
The duration of forest diversion was applicable upto
15.08.2009, thereafter mining operation was terminated by
Mining Department immediately. The renewal of 40 mining
leases for forest diversion was done by Ministry of
Environment and Forest, Gout. of India vide order dated
20.06.2011 for a period equivalent to the validity period of
mining lease or maximum for a period of 20 years. A
renewal application of M.L. No. 06/1998 was rejected by
Mining Engineer, Bikaner vide order dated 12.08.2010.

Surveys were conducted during the year 2000 for the
verification of the complaints received from 03.07.2000 to
07.07.2000, wherein it was found that 38 mining lease
holders were carrying out mining activity beyond permitted
mining area. A penalty of Rs. 8,65,20,000/- was imposed on
the 38 mining lease holders. Out of 38 defaulters, 25 mining
lease holders deposited an amount of Rs. 4,26, 26,500/-.
Mining activities in the remaining 13 defaulter mining leases
was terminated and issuance of ravanas of the same was
also discontinued. The mining activity in these 13 defaulter
mining leases has been abandoned till date. Verification of
illegal mining was reconducted in the year 2012, in which 33
mining lease holders were found defaulters. Penalty of Rs.
25,57,18,200/- was imposed on defaulters. 18 out of 33
defaulters deposited an amount of Rs. 11,11,66, 503/- . The
remaining 15 mining leases are closed and issuance of
ravanas of the same has been discontinued till date.

Further, in the year 2021-22, a survey of 19 mining
leases was jointly conducted by Forest Department, Churu
and Mining Department, Churu, during which 10 mining
lease holders were found as defaulters and penalty of Rs.
79,96,800/- was imposed and mining activities in these
leases were suspended from 01.06.2022.

Therefore, a total of Rs. 35,02,35,000/-has been
imposed as penalty of illegal mining carried out in randhisar.
A recovery of Rs. 15,37,93003/- has been made by Mining
Department, Churu. Mining activity in the mining leases
which have not deposited penalty has been closed till date
[Annexure-4].
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* 42 mining leases were allotted in the foothills of Randhisar
Pahari during the period from1973 to1981. The minimum
area of these mining leases is about 900sgm whereas the
maximum area is about 6000sqm. As the area of these
mining leases is very less, mining has been carried out
downwards from surface level i.e. into the depth of mine pit
and the same has reached upto 200ft above ground
(surface) level. Out of the above 42 mining leases, 03 mining
leases have been cancelled. Out of the remaining 39 mining
leases, 24 mining lease holders have appointed Mines
Managers who have obtained permission from Director of
Mines Safety, Ajmer [Annexure-4].

e Verification of mining leases in compliance to the Hon’ble
NGT, Principal Bench order dated 22.04.2022 was conducted
on 06.06.2022 and 07.06.2022. It was observed that mining
activities were carried out in 14 mining leases. Mining
activity in 25 mining leases from which recovery of penalty
for ilegal mining is due, were found completely stopped.
During verification, it was also observed that no mine
manager was available on site and mining activities were not
Jound as per procedure of the mining plan. Notices have been
issued to such mining lease holders.

Almost all of the mining leases have provided wire
fencing/permanent wall, lease pillars, sign boards and
plantation as per conditions of mining lease agreement
Rajasthan Minor Mineral Concession Rules, 2017,

As per the report of District Forest Officer, Churu dated
17.06.2022, it has been suggested that there should be a
demarcation of dumping area, approach road, labour huts
and green belt in between two adjacently located mining
leases so as to restrict illegal mining activities. It has also
been advised to provide GPS locations of all mining leases
with demarcation of approach road, Labour huts, dumping
area and green belt to Forest Department to monitor illegal
activities in mining area. District Forest Officer, Churu also
suggested that the vacant land in between adjacent mining
leases is forest land where there is neither natural plantation
nor a possibility of afforestation, therefore, such land areas
should be surrendered to Mining Department and land in
some other area should be allotted to Forest Department for
afforestation (Forest land Diversion) as per norms
[Annexure-5].

With  reference to status of compliance of
environmental clearance conditions it was observed that the
mining cluster is having 42 number of mining leases, out of
which 14 mining leases have been reported as operational.
All the leases have accorded environmental clearance,
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monthly compliance report. All the leases in the cluster are
less than 1 hectare due to which adequate benches are not
being formed. No details with references to ESR/CSR, rain
water harvesting structures etc. has been submitted by any
of the lessee. Although some efforts have been made for
plantation in and around the lease area, scope of further
plantation is there.

e Verification of stone crushers located on foothills of
Randhisar Pahari was conducted on dated 06.06.2022 and
07.06.2022. Out of the 51 stone crushers located in the
foothills of Randhisar Pahari, 06 were found dismantled
during verification. Further, it was observed that 45 stone
crushers are in operative conditions. From these 45 crushers,
43 have obtained valid consent to operate from State Board
and remaining 02 crushers have applied for renewal of their
consent to operate. Out of these 43 stone crushers, 08
crushers were found operative without adequate pollution
control measures. Show cause notices for intended directions
for closure under section 31(A) of Air Act, 1981 have been
issued to these defaulter stone crushers by Regional Office,
RSPCB, Nagaur [Annexure-6].

e No obstacle/hindrances were observed on the pathway to
Mataji Mandir during the joint verification [Annexure-4].

e As per report of Executive Engineer, PWD Ratangarh Division,
dated 16.06.2022 [Annexure-7], following roads are
damaged.

Approach road to Randhisar hill
Approach road to randhisar
Randhisar to mine area, Randhisar
Kuhariya to Dhatri

AW~

e No potential risk to Bholenathji ki Samadhi due to mining
activities have been observed. No record related to Holi Dhora
is available in Department of Mines, Churu. However, Holi
Dhora in the complaint is the place located in M.L. No.
162/ 1990 which is allotted to Shri Rajendra Panwar. In this
mining lease, mining activities is being carried out within the
mining area. Pillars with fencing as a safety measure has
also been provided [Annexure-4].

e No obstruction/hindrances on the revenue pathways and
common roads in between the agriculture fields were
observed during field visit. No overloaded vehicle was
observed in the area.

Conclusions:-

i, Randhisar Pahari is not a part of Aravali range.
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3 Cases of illegal mining have been reported and action
against the defaulters is a routine procedure of Mines Department.
Penalties have been imposed on the defaulters and recovery of the
same has also been made. Mining leases which have not deposited
penalty amount have been closed and no mining activities have
been carried out.

4, Only one hillock of Randhisar Pahari was located as per the
revenue officer reports.
5. Renewal of forest diversion and subsequent allotment of

mining leases of Randhisar Pahari by respective departments have
been done as per their rules.

6. Mining activities are not being conducted as per conditions of
mining plan. The mining leases varies from 900 sqm to 6000 sqm in
area, due to this less area mining is being carried out in depth and
reaches upto 200ft above ground level. Conditions of mining plan
may not be followed. Out of the 42 mining leases, 25 mining leases
are closed and no mining activities are being carried out there. 24
leases have obtained permission to appoint mine manager as per
permission from DGMS, Ajmer.

7 Efforts made for compliance of environmental clearance
conditions by the project proponents are not satisfactory as six
monthly compliance report alongwith all the necessary supporting
documents are not been submitted/ uploaded regularly on Parivesh
portal. Plantation also need to be increased. Actions regarding
CSR/CER have not been intimated with documentary evidences of
amount spent for socio economic upliftment activities in the field of
education, sanitation and other social activities.

8. Stone crushers all around the Randhisar Pahari are
operative. All have obtained valid consent from State Pollution
Control Board. Most of the crushers have been equipped with
adequate pollution control measures, while notices have been
issued to those which are lacking to comply with consent to operate
conditions.

9. No obstacle/ hindrances were observed on the pathway to Mataji
Mandir and roads between randhisar and dhatri and common
roads in between agriculture fields.”

5. Mr. Saurabh Rajpal and Mr. Ankit Shah, Advocates have appeared on

behalf of Phadi Randhisar Khanan Kreshar Vikas Prabhandh Samiti for 36

Stone Crushers and 25 Mining Lease Holders and have filed application for

impleadment alongwith copies of the relévant documents and their
vakalatnama which are taken on record. Soft copies thereof be filed in the
Registry and be supplied to the other parties. The application is allowed and
Phadi Randhisar Khanan and Kreshar Vikas Prabhandh Samiti for 36

Stone Crushers and 25 Mining Lease Holders is impleaded as respondent No.
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5 after MoEF & CC, Government of India, State of Rajasthan, State PCB and
District Collector, Churu who stand arrayed as respondents No.1 to 4. All the
42 lessees and 51 stone crushers, whose full particulars shall be submitted
by the State PCB within two weeks, stand impleaded as respondents No.6 to
98. The Registry is directed to prepare and place on record memo of parties

accordingly.

6. In the report of the Joint Committee, it has been mentioned that
Randhisar Pahari of village Randhisar, Tehsil- Sujangarh District-Churu is
not a part of Aravali range as stated in Secretary, Mines and Petroleum
Department, Jaipur letter dated 19.08.2003 and Directorate of Mines and
Geology, Udaipur letter dated 25.11.2011. The question Whether Randhisar
Pahari of village Randhisar, Tehsil- Sujangarh District-Churu forms
part of Arravali mountain ranges is required to be considered. The
applicant has claimed that surrounding 8-10 hillocks have already
disappeared due to unsustainable mining. In the report, it is mentioned
that as per the revenue officers reports, only one hill i.e. Randhisar Pahari
has been located, no other hill is located within the radius of 20 km of
Randhisar Pahari. The question as to whether Surrounding 8-10 hillocks
have disappeared due to unsustainable mining also needs to be gone into
for adjudication of the environmental questions involved. In the present
case, the requirement of environmental clearance was dispensed with on the
ground that the area of individual mining leases is less than 5 hectares.
However, the questions as to whether the mining leases taken together
made out case of cluster mining and whether the same being a case of
cluster mining required environmental clearance also arise for

consideration.

Z. The applicant has filed objections to the report of Joint Committee. We
have gone through the report of the Joint Committee and we find that the

report of the Joint committee has been prepared casually without looking into
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all material aspects of compliance with consent conditions and environmental
norms and generalized, vague, conjectural and contradictory observations
have been made in the report without undertaking detailed enquiry and

verifying specific individual compliance status.

.%? In the report, it has been mentioned that 42 mining leases all around
the Randhisar Pahari were allotted to the lease holders during the years 1973
to 1981. As per the Rajasthan Revenue Department order dated 16.10.1981,
the land area of Randhisar Pahari was transferred to Forest Department due
to which mutation of the above 42 mining leases in the revenue record was
made on the name of the forest department dated 11.01. 1986, The forest
diversion of 41 leases was permitted by Ministry of Environment and Forest,
Govt. of India vide order dated 16.08.1999 for a period of 10 years. The left
one mining lease, M.L. No. 11/1978 was not permitted forest diversion since
no application was made by its lease holder. The duration of forest diversion
was applicable upto 15.08.2009, thereafter mining operation was terminated
by Mining Department immediately. The renewal of 40 mining leases for
forest diversion was done by Ministry of Environment and Forest, Govt. of
India vide order dated 20.06.2011 for a period equivalent to the validity
period of mining lease or maximum for a period of 20 years. A renewal
application of M.L. No. 06/1998 was rejected by Mining Engineer, Bikaner
vide order dated 12.08.2010. Compensatory plantation was carried out by
ACF, Bikaner in accordance with letter dated 18.02.1999 of District
Collector, Churu on the non lease area allotted to Forest Department.
Plantation was done under CDP Phase-I scheme (SDS scheme) for the area of
35 hectares of land in the year 2001-02 in the revenue village of Ponrrasar,
Tehsil- Shri Dungargarh, District- Bikaner and 28 hectares of plantation was

carried out under Afforestation Scheme in the year 2002-03.

9. We would like to have a comprehensive report giving  detailed

particulars regarding (i) Village, Tehsil and District and revenue numbers of
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the land allotted for afforestation in lieu of diverted forest land, (ii) entries in
revenue record to show whether the same has been mutated in the name of
forest department, (iii) the status of compensatory afforestation including
species planted, survival rate and (iv) expenditure incurred on the same till

date. The PCCF, Rajasthan is directed to file detailed report in this regard.,

10. In the report, it has been mentioned that surveys were conducted
during the year 2000 for the verification of the complaints received during
years 03.07.2000 to 07.07.2000, wherein it was found that 38 mining lease
holders were carrying out mining activity beyond permitted mining area. A
penalty of Rs. 8,65,20,000/- was imposed on the 38 mining lease holders.
Out of 38 defaulters, 25 mining lease holders deposited an amount of Rs.
4,26, 26,500/-. Mining activities in the remaining 13 defaulter mining leases
was terminated and issuance of ravanas of the same was also discontinued.
The 'mining activity in these 13 defaulter mining leases has been abandoned
till date. Verification of illegal mining was reconducted in the year 2012, in
which 33 mining lease holders were found defaulters. Penalty of Rs.
25,57,18,200/- was imposed on defaulters. 18 out of 33 defaulters deposited
an amount of Rs. 11,11,66, 503/- . The remaining 15 mining leases are
closed and issuance of ravanas of the same has been discontinued till date.
Further, in the year 2021-22, a survey of 19 mining leases was jointly
conducted by Forest Department, Churu and Mining Department, Churu,
during which 10 fnining lease holders were found as defaulters and penalty of
Rs. 79,96,800/- was imposed and mining activities in these leases were
suspended from 01.06.2022. A total of Rs. 35,02,35,000/-has been imposed
as penalty of illegal mining carried out in Randhisar out of which recovery of

Rs. 15,37,93003/- has been made by Mining Department, Churu.

11.  The State is bound under the doctrine of Public Trust to protect and
preserve natural resources and take effective remedial action by way of

imposition and recovery of penalty and environmental compensation from the
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defaulters and prosecution and blacklisting of the defaulters/ persons
i ‘._
indulging in illegal mining to ensure that natural resources are not exploited

and plundered away by mining mafia under the cover of inaction, negligence,

connivance or corruption of the concerned instrumentalities of the State.

12.  The Joint Committee has merely submitted that in cases of non-deposit
of penalty the mining was terminated/closed without mentioning action taken
for cancellation of lease, recovery of the penalty, imposition and recovery of

environmental compensation from the defaulters and prosecution of the

persons involved in illegal mining. State of Rajasthan has to take not only

stern but also exemplary action and the details of action so taken for
iy,

cancellation of lease, recovery of the penalty, imposition and recovery of
- —

environmental compensation from the defaulters and prosecution of the

~
persons involved in illegal mining have to be furnished to this Tribunal.

13, We find it -difﬁcult to understand the reasons for failure of the
instrumentalities of the State to prevent illegal mining and then even recover
the penalty amounts. Failure to prevent illegal mining despite large
administrative establishments and contingents of the Directorate of Mining
and Geology, State PCB, and District Administration raises serious doubts
regarding their efficiency and warrants appropriate reform for training énd
accountability. One may wonder why these Authorities/District
Administration do not carry out timely periodical inspections to detect illegal
mining and nip the evil in the bud instead of allowing mining for long periods
without monitoring/periodical inspections and reporting illegal mining after
the mischiel is done and the deéfaulter absconds. It is also common
knowledge that such mining leases are granted in favour of
persons/association of persons who have requisite financial means,
establishments and infrastructure and who do not have any criminal or
insolvency antecedents and more often than not they’are also required to

furnish guarantees for discharge of their financial obligations. Can persons,
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considered to be having such financial means for grant of mining lease, evade
payment of penalty that too for illegal mining carried out under the VEry nose
(supervisory/monitoring mechanism) of the Director Mining and Geology and
District Administration, without connivance of the concerned Officers.
Further, the law empowers realization of such penalty amounts as arrears of
land revenue by attachment and sale of immoveable and immoveable
properties and/or arrest and detention of the defaulters. Can
instrumentalities of State justify their failure to recover the penalty amounts
by recourse to such recovery methods on any valid ground except legally
permissible grounds of death and insolvency of the defaulters and legally
impermissible ground of incompetence or corruption of its Officers. Failure to
prevent illegal mining coupled with failure to recover the penalty seriously
undermines the credibility of State Machinery by raising serious doubts not
only regarding its efficiency but also about its integrity and endangers rule of
law by shaking faith of the people in efficacy of State Government and
democratic institutions. Instrumentalities of State have to urgently respond to
this call of duty and act promptly to remedy the malady. The proceeds of
crime earned by offences of illegal mining attract the provisions of the
Prevention of Money Laundering Act, 2002 and warrant reference to the
concerned agencies-ED/CBI etc. for investigation, discovery and arrest of tlhe
Offenders and their associates for their prosecution and punishment by the
State Government. In appropriate cases, even this Tribunal may, in exercise
of its very wide statutory powers, make such reference if so warranted. In the
present case, we consider it appropriate to and accordingly direct the Chief
Secretary, Government of Rajasthan to look into the matter of recovery of
penalty amounts, issue appropriate directions as may be required for
realization thereof, initiate appropriate disciplinary proceedings against
Coﬁcerned defaulting officers and submit action taken report with specific
steps taken/ to be taken with specific timelines for réalization of penalty

amounts and initiation of disciplinary proceedings by following due course of
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law. The report be submitted within one month at judicial-ngt@gov.in preferably

in the form of searchable PDF/OCR Supported PDF and not in the form of

Image PDF.

14. It may be next observed that verification of mining leases in compliance
to the order dated 22.04.2022 passed by this Tribunal was conducted on
06.06.2022 and 07.06.2022. It has been concluded in the report that out of
the 42 mining leases, 25 mining leases are closed and no mining activities are
being carried out there. Mining activities are not being conducted as per
conditions of mining plan. The mining leases varies from 900 sqm to 6000
sqm in area, due to this less area mining is being carried out in depth and
reaches upto 200ft above ground level. Conditions of mining plan are not
being followed. Efforts made for compliance of environmental clearance
conditions by the project proponents are not satisfactory as six monthly
compliance report alongwith all the necessary supporting documents are not
been submitted/ uploaded regularly on Parivesh portal. Plantation program
need to be strengthened and also need to be increased. Actions regarding
CSR/CER have not been intimated with documentary evidences of amount
spent for socio-economic upliftment activities in the field of education, health,

sanitation and other social activities,

15. In the report, the Joint Committee has made general and vague
observations that almost all of the mining leases have provided wire
fencing/permanent wall, lease pillars, sign boards and plantation as per
conditions of mining lease agreement Rajasthan Minor Mineral Concession
Rules, 2017 and the Joint Committee has not taken pains to ascertain
compliance status in respect of each mining lease. In the report it has been
mentioned that District Forest Officer, Churu dated 17.06.2022 had
suggested that there should be a demarcation of dumping area, approach
road, labour huts and green belt in between two adjacently located mining

leases so as to restrict illegal mining activities and had also advised to provide

g
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GPS locations of all mining leases with demarcation of approach road, Labour
huts, dumping area and green belt to Forest Department to monitor illegal
activities in mining area which implies non-compliance in respect of the said
aspects. In the report, it has been mentioned that none of the lessees has |
submitted regular six monthly compliance report. All the leases in the cluster
are less than 1 hectare due to which adequate benches are not being formed.
No details with references to ESR/CSR, rain water harvesting structures etc.
have been submitted by any of the lessee. Observations in the report
"....Although some efforts have been made for plantation in and around the
lease alrea, scope of further plantation is there” show the casual and
contradictory approach of the Joint Committee in preparing the report and
fail to convey any thing worth consideration to this Tribunal. Whether the
consent conditi-ons for requisite plantation have been complied with or not
was all that was required to be reported that too with requisite details and

photographs.

16. The report of the Joint Committee regarding verification of stone
crushers located on foothills of Randhisar Pahari, which was conducted on
dated 06.06.2022 and 07.06.2022, also suffers from gross inadequacies and
deficiencies. In ‘the report, it has been mentioned that out of the 51 stone
crushers located in the foothills of Randhisar Pahari, 06 were found
dismantled during verification. 45 stone crushers were observed to be in
operative conditions out of which 43 stone crushers had obtained valid
consent to operate from State Board and remaining 02 crushers had applied
for renewal of their consent to operate. Mere pendency of application for
renewal confers no authority to operate. Allowing units to operate without
disposal of applications for renewal is not only legally impermissible and
administratively inexpedient but also requires enquiry into reasons for delay
in filing such applications by the project proponents as well as disposal by the

Concerned Officers and closure of the defaulting Units during such pendency
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and departmental action against Officers delaying disposal of renewal
applications is the only remedy under the environmental laws which are
based on and governed by the precautionary principle. Further in the report,
it has been mentioned that out of these 43 stone crushers, 08 crushers were
found operative without adequate pollution control measures. Show cause
notices for intended directions for closure under section 31(A) of Air Act, 1981
have been issued to these defaulter stone crushers by Regional Office, RSPCB,
Nagaur. Issuing such show cause notices is not by itself sufficient and prompt
action is required to be taken on the basis thereof. The requisite details
regarding compliance with consent conditions and environmental norms as
well as  remedial action including closure, imposition and recovery of
environmental compensation and prosecution taken against the defaulters

and reclamation have to be furnished to this Tribunal.

17. In the report it has been mentioned that as per report of Executive
Engineer, PWD Ratangarh Division, dated 16.06.2022, approach roads to
Randhisar hill, Randhisar to mine area, and Kuhariya to Dhatri have been

damaged but no remedial measures have been taken or recommended.

18. Conditions were imposed by MoEF & CC in its consent order dated
20.06.2011 thét no labour camps would be set up inside the forest area and
labourers would be provided alternative fuel and that the mining lessees will
plant and maintain 25 trees each year. The Joint Committee has not gone
into the questions where labourers camps have been set up, whether the
labourers have been provided alternative fuel, besides safety equipment,
sanitation and hygienic living conditions and whether the mining lessees have
planted and maintained the trees as required. Mining lessees- M/s P.G Stone
and M/s Shyam Grit were mentioned not to have complied with the
requirements and leases were not extended in their favour but the applicant

has alleged that M/s P.G Stone and M/s Shyam Grit have indulged in illegal
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them. The Joint Committee has also not gone into the question as to
whether mining is being done only by the persons in whose favour the lease
has been granted and whether any mining lease has been sublet or is being
operated by any person other than the lessee. The Joint Committee _has
merely stated that mining leases of the defaulters who have not paid the
penalty have been closed but the Joint Committee has not gone into the
question whether those leases have been temporary closed or have been
surrendered/cancelled and permanently closed and whether any mining
closure plan has been implemented. As per condition no. 12 of forest
diversion letter dated 20.06.2011, the fencing, protection and regeneration of
the safety zone area (7.5 meters strip along the outer boundary of the
combined mining lease area) was to be done and maintained at the project
cost. The lessees have claimed that the requisite amount had been deposited
with the concerned Department. The Joint Committee has not gone into the
question as to whether any safety zone area (7.5 meters strip) has been
fenced, protected and regenerated along the outer boundary of the combined
nﬁning lease area, The Joint Committee has also not looked into the
question as to whether any illegal mining has been done in area measuring
44.523 hectares provided for infrastructural support and forest purpose land
measuring 8.882 hectares and if so by whom and to what extent. The Joint
Committee has also not going to question as to whether any proceedings has
been initiated for imposition of any environmental compensation on any of the

defaulter lessee or stone crusher.

19. Mr. Sohanlal Guru, Assistant Mining Engineer, Mining and Geology
Department, Churu, Rajasthan had mentioned in his report that following
violations of the environmental norms were observed on the basis of

inspection carried out on 27.05.2022 and 28.05.2022:

1. <Hipr [T B N 9 @Iveel 4 T "y §IN
Vel SUBNUI BT SYIIT T&l [HFT ST qrar AT
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2. GITUCel @ HIGT [RETT & G 17 @eegeel H
Gr7 VT TR §RT [Fgad adie difie,/ @
g @) 3uRefa 78 grft Tl

3 @idyee # JgAIRT @FF o (AT @ie) @
STJIR 17 GT79cel § G7Hrd T8l far ST gy 747

4. 9N GIqycel ¥ @IIucel @I GeT G/ aNg)
f&9r ST 78l urar )

5 V& @qqcel § QI IS o §IT el urar |

6. V& GIIICST § WA TR oI 53T &l Grar T

7. & @aucel d [FERT FEHgaRr e @ grerr

23:” In the present case, we find that the Joint Committee has not looked
into the material aspects and has conducted superficial verification and made
general and vague and conjectural and contradictory observations and the
report submitted does not warrant due credence for lack of essential
particulars. Therefore, we are constrained to and accordingly do constitute
another Committee comprising representatives of MoEF & CC and CPCB to be
nominated by the Secretary, MoEF & CC and Chairman, CPCB from their
Offices at Delhi. __.-;I‘he Joint Committee may meet Wiﬂl—il_'l two weeks, undertake
visits to the min!ing sites, look into all material aspects of the case including
the aspects highlighted above keeping in mind all material allegations made in
the application, interact with the applicants and other residents of the
surrounding area of the mines, verify the factual position and compliance
status with respect to consent conditions and environmental norms as
referred to above by all possible means including geo tagging, mappipg by
drone/making video films with audio and taking hphqtographs with smart
phone/cameras as may be appropriate and make its recommendations
reg;raing remedial action/ measures.| State PCE; shall be the nodal agency for
co-ordination for compliance and shall provide all logistic support and bear

the necessary expenses.
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21.  Report shall be furnished by the Joint Committee within one month by

- e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR

supported PDF and not in the form of Image PDF.

22. The Department of Mines and Geology, Rajasthan and State PCB are
under statutory obligations to take all requisite measures to prevent and
abate environmental pollution/degradation ihdependent of and even before
giving of any directions and passing of any order by this Tribunal or any
other Court and, therefore, the Director, Department of Mines and Geology,
Rajasthan and State PCB must enquire into the factual position regarding
compliance with consent conditions and environmental norms in the present
case and take appropriate remedial action to prevent and abate
environmental pollution/degradation by following due process of law. Report
regarding Action Taken/To Be Taken with specific timelines be also filed by

them within one month at judicial-ngt@gov.in preferably in the form of

searchable PDF/OCR Supported PDF and not in the form of Image PDF.

23. Notice alongwith the copies of the application and report of the Joint
Committee and documents attached therewith be issued to the Secretary,
MoEF & CC’. Government of India, State of Rajasthan through Chief
Secretary, Government of Rajasthan, District Collector, Churu and 42
mining lessees and 51 stone crushers requiring them to file their
response/reply to the allegations made in the application /observations made
in the report of the Joint Committee and compliance with consent conditions

and environmental norms within one month at judicial-ngt@gov.inpreferably in

the form of searchable PDF/OCR Supported PDF and not in the form of

Image PDF.

24.  Notice be served on the 42 mining lessees and 51 stone crushers

through District Collector, Churu and for this purpose notice issued to them
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be sent to the District Collector, Churu by E-mail for getting service of the

same effected on them and sending his report in this regard.

25. The Registry is also directed to supply the copies of the application and
report of the Joint Committee and documents attached therewith to the State
PCB and Phadi Randhisar Khanan and Kreshar Vikas Prabhandh Samiti
through E-mail IDs. Reply/response by the State PCB and Phadi Randhisar
Khanan and Kreshar Vikas Prabhandh Samiti be also filed within one month

at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Supported

PDF and not in the form of Image PDF.

26. In their replies the State PCB and Director, Mines and Geology,
Government of Rajasthan shall specifically mention details regarding
compliance w‘ith the consent conditions and environmental norms by the
lessees and stone crushers. In his reply the District Collector, Churu shall
specifically give all details regarding proceedings taken by him against each
of the defaulting lessees for recovery of penalties imposed for pre 2009 and

a

post 2011 defaults/illegal mining as referred to above.
27. List for further consideration on 29.09,2022.

28, In the ﬁleanwhile, mining lessees who have substantially complied
with consent conditions and environmental norms and have paid the penalty
and undertake to pay the environmental compensation, if any imposed shall
be allowed to carry on the mining on due certification by the Director,
Mines and Geology, Government of Rajasthan and State PCB in this regard
and no mining shall be allowed to be carried‘on by the defaulting mining
lessees till further orders of this Tribunal to the contrary. The District
Magistrate and Superintendent of Police, Churu shall take all requisite steps
for ensuring that no illegal mining by any of the defaulter lessees takes place

in the mining area and that no stone crusher, which has not obtained

-
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29. In view of the facts and circumstance of the case, we also consider
personal appearance of Member Secretary, RPCB, Director, Mines and
Geology, Government of Rajasthan and District Collector, Churu, on the next
date of hearing through VC to be essential for producing the relevant
documents regarding compliance with environmental norms and realization
of the penalty amounts from the defaulters and assisting this Tribunal in
just and proper adjudication of the questions involved in the case and they
are accordingly directed to remain present before this Tribunal on the date of

hearing fixed in the case.

30. A copy of this order be forwarded to the Chief Secretary, Government
of Rajasthan, PCCF, Rajasthan and District Magistrate and Superintendent

of Police, Churu by e-mail for requisite compliance.

Arun Kumar Tyagi, JM

Dr, Afroz Ahmad, EM
August 22, 2022
AG
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HIGH COURT OF JUDICATURE FOR RAJASTHAN AT
JODHPUR :

S.B. Civil Writ Petition No. 16668/2019

\/ﬁKumar Verma S/o Shri Hanuman Mal Verma, Aged About 65
Years, R/o Hanuman Colony, Post Ladnu, District Nagaur,
Through His Power Of Attorney Holder Hari Prasad Harshwal S/o
Shri Sultan Mal Age 65 Years R/o Parinara, Churu.

----Petitioner

Versus

te Of Rajasthan Through Prmc:pal Secretary To
'rnment Mlnes Department The Government Of

a&ipur. , 7
h e i % L
\f}@y ﬁM/,?he Director, Mines And Geology Department Khanij
Bhawan, Udaipur.

4, The Mining Engmeer, Mmes And Geology Department,
Bikaner.
5. The Assistant Mining Eng

Mines And Geology
Department, ChuI‘U |
b ----Respondents

For Petitioner(s) : g MF. Muktesh Maheshwari

JU};STI(_:E DINESH MEHTA
e gm

13/11/2019

Inviting Court’s attention towards the report given by a
Sub-Committee constituted, learned counsel submits that it was
clearly reported that the impugned recovery was illegal, yet for
about 12 -years, the respondents did not take any recovery
proceedings, giving an impression that recovery against the

petitioner has been dropped.

(Downloaded on 05/09/2022 at 02:04:18 AM)



i ""?':"' e
(2 of 2) [CW-16668/2019] [Egpaat:

The feépondents have 's.prung into action and have"not only
sought to recover the basic demand, which was initially raised in
2003, but have also sought to recovery penalty.

: Mr. Maheshwari’s basic contention has been _that thei

respondents have calculated the amount purpotedly payable by

the petitioner simply on thie basis of conjectures and surmises,

-sespondents in pursuance of ‘the notlce of demand dated

04.09.2019 (Annex.10).

(DINESH MEHTA),J
143-skm/-

(Downloaded on 05/09/2022 at 02:04:18 AM)



HIGH COURT OF JUDICATURE FOR RAJASTHAN AT
JODHPUR

d $.B. Civil Writ Petition No, 9470 / 2016
\/Sh-ankar Lal Sfo Late Shri Ganesha Ram, aged about 35 years,
resident of Badi Jasolai, Bikaner through its Power of Attorney
Holder Shri Gopal Ji Modi 5/0 Ram Chandra Ji Modi, aged about 47
years, Parvati Sadan, Near Arvind Pathology Lab, Old Gajmer
Road, Bikaner.

----Petitioner
Versus

o -:-S-t:ate af'-RajastHan through the Secretary, Department of

i Th fining Engineer, Bikaner.
e ghe/Assistant Mining Engineer, Churu.

----Resgpandent

For Petitioner(s) : Mr Sushil Solanki

For Respondent(s) : Ms. Suman Porwal

HON'BLE MS. JUSTICE NIRMALIIT KAUR

14/12/2017

No reply has been filed till date. Howevaer, learned counsel for
the respondent prays for time to file the reply.

Reply be filed within three weeks.

List on 22/01/2018, as prayed. Till then, no coercive sieps
be initiated against the petitioner till the next date of hearing only.

(NIRMALJIT KAUR), 2.

sanjaysclankl,pa



IGH COURT OF JUDICATURE FOR & AZASTHANR AT
JODHPUR

.8, Civil Writ Petition No. 9470 / 2016

Shankar Lal
----pPatitioner &

Versus

State & Ors

----Respondent

. ‘None present

© Mrg, Suman Porwai

Order

22/01/2018

Admitted.

put up in due course. Iaterim order to continue.

(NIRMALIIT KAUR},J.

Peayes /69
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Oﬂice of the Assistant Mining Engmer Deptt Of Mines and Geology, Near maiJL ka kamra, Old Sal
tax office building, kothariya ka mohalla, Churu(RaJasthan) Tel. no 01562-250_ Bouse Fion

- ~ E-mail- ame.churu@rajasthan.gov.in - =~ o =
i .‘“-".W/%/W/WWW 11/19?8/ & 3o fEH = [ B8 i 3

= Sub Apphcatton for recovery of money referred to in section 256/257 of the Rajasﬁian Laﬂd
e - tevenue Act 1956(Rajasthan Act 15 of 1956) .
USHE :

B fficer or authorltj To whis. - Assistat Mmmg Eﬂgmeef Churu S
1is due & payable

o0 Namek Desctiption ofthe person from W 9ISl SH SR gTSS | TSI Il T
- whom the sum is due & payable T TH g3 40 m -, W—W'W AR
e e, TR, TEdie g I\ric'll— PR Ciranil
3 SumDue& Nﬁtm'e ‘there of VHUE. 11,/1978, GHOCET W T "'3'1_':'}‘%@}& fre

' : TR, e goTTe, e — o8
Y @ de faeie s1102012. Wy "Séié“-lis;ssz-/**
Rer wres o™ f& 01.0421 ¥ 100922 Rk 74,832/~

ANT = 59,96,391 /— W4 m 7

B> e period, if any from which itis due & R fRi# 03.07.2000° R 1009, 2022 TF B am i =

-~ thedateon which it become payable W FREITER <1 @
=5 Process by which the sum may be RIS A9 & a8
_recovered

6 Further Particulars, (if any against which %@ =@—-orae wwfy
- process may be executed)
7 Further particular, if required, under AR Fe--orae Hfr -
~~ section 257 of Rajasthan Act, 15 of 1956.
N - The sum is recoverable by you in the same manner as an arrear of revenue and y@u are
" therefore required to recover it as such and submit it to undersigned effice at Chugs ;

ASSISTANT MNI}\TG INGINEER -
: Churu(Rajasthan)
CERTIFIED THAT .-
A. The full efforts have been made for the recoveries the Govt. dues. :
B. The address of the defaulters available in the record has been given'in the oertlﬁca’te
C. The 30/45 days notice was given to the defaulter for payment of dues.
D. There is no refundable cases entered pending in this office

ASSISTANT MINING EJGH\IEER
CHURU(Rajasthan)




Sh ?TGF\%’IFI e
% __.'.Asszstant Mining Engmer, Dept‘t Of Mines and Geolo gy, Near maljl ka kamm,’f.ld Saie =
tax office ‘building, kothariya ka mohalla, Churu(Raj asthan) Tel. no 01562-25023‘5 =
- E-mail- ame.churu@rajasthan.gov.in =
e w3/ TITALE~54/1990 /. &y fesie — ;g_ 89~ %9.9._, G
-0 R

he Mining Engmeer (Recovery) : ; 52

_ Sub:- Application for recovery of money referred to in section 256/257 of theRaJaS
e revenue Act 1956(Rajasthan Act 15 of 1956) . e
Sll‘,

~ Thisis an apphcatlon for recovery of money referred to in section 25 6/25 7 of the Raj' i 1 han La i
f"em_ie Ac ajasthan Act: 15 0f 1956). . P e e G

rticutars are as under:-
cer or authority To whom  Assistant Mmmg Engmeer ‘-’Churu

: Name & Description of the person from ot fpem fHE nga’m el GQ,ERT‘T Trsﬁhﬁ
whom the sum is due & payable ar, TEdier 9 for darR -

2

3 Sum Due & Nature there of THT. 54/1990 Wﬁ?’ﬂ wfer N dare, Fee
; TR, qEdIe—gereTg, R — T F

ey W= TR e 03 ¥ 07.07:2000 MR 7_5»5000&/—
aiy @aE vEETEr fAie 02.11:2012 R 67,14,674 /-
Re WTed Tl 3. 01.04.19 | 260822 ‘xfﬁfw 4@9027/—

AT = 1,46,83,701 /= g

4 . The period, if any from which itis due & ot Rl 26082022 TH B FTHAA T TH R |E-‘a,“'_§.q.”?

~ thedate on which it become payable <
5 Process by which the sum may be o AR @ s
recovered -

6 Further Particulars, (if any against which ~ ¥°% ERECEERIT i S 1
process may be executed) ‘ '
7 Further particular, if required, under A Fe—erdal R

section 257 of Rajasthan Act, 15 of 1956.
The sum is recoverable by you in the same manner as an arrear of revenue and yeu are

therefore required to recover it as such and submit it to undersigned &Efﬁce t Churu

Churu(Ra_]asfhan) _

CERTIFIED THAT :-
A. The full efforts have been made for the recoveries the Govt. dues
B. The address of the defaulters available in the record has been given in the cm‘hﬁcate

C. The 30/45 days notice was given to the defaulter for payment of dues. PRSI
D. “There is no refundable cases entered pending in this office —%&b’/@j; :
ASSISTANT MINING ENGINEE

CHURU(Rajasthan)
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. Office of the Assistant Mining Enginer, Deptt. Of Mines and Geology, Near malji ka kamra, Old Sale

tax office buﬂdmg, kothariya ka mohalla. Churu(Rajasthan) Tel. no 01562-250235
E-mail- ame.churu@rajasthan.gov.in

A wee Q%m/%g/am/www 25/1979/  &ye_ fosrie — 12=09_9p2>
To

The Munng Engineer (Recovery)
Mines & Geology Deptt.,
Nagaur (Raj.)

u%

Sub:- Application for recovery of money referred to in section 256/257 of the Rajasthan Land
_ revenue Act 1956(Rajasthan Act 15 of 1956) .
Sir,.
Thls is an apphcatlon for recovery of money referred to in section 256/257 of the Ra]asthan L and s
Revenue Act 1956 (Rajasthan Act 15 of 1956).
* e e required particulars are as under:-
I The name of officer or authority To whom ~ Assistant Mmmg Engineer, Churu
©  thesum is due & payable

2 Name& Descr"ipfi-dn-.-of the person from wdsht g v fire swr, g £ 9TaT T dreet, gF
whom the sum is due & payable 811 AGAR AEE], Fari—oraa=is, TEwie—arsy

FAAT—AFR(RTS10) |
e - T —gug, oea— % TSE
3 Sum Due & Nature there of VNS, 25/1979, WISl WS ¥ deie, e

TH—ITENR, Tede—garrre, frer — g% §

39w vEHAT R 03 W 07.07.2000 ART 9,24,000,/
ey W= deEr fRAie 07.11.2012 wfer 7516767 /—~
dferges MeRo Rl 2014—15 T & AR 13263/~
Rer wres @y f2, 01.04.14 § 17.11.21 i~ 363,384 /—

ANT — 88,17,414 /—~ HY &G =

4 The period, if any from which itis due & @R fFie 17.11.2021 T @I g@rar T ¥6 W FRATER
the date on which it become payable <Y @

5 Process by which the sum may be = =~ 4—voia SfRFEA @ d8d
recovered

6 . Further Particulars, (if any against which R -7 AR
process may be executed)
A Further particular, if required. under W Fei—3rae Ikl
section 257 of Rajasthan Act. 15 of 1956. _
The sum is recoverable by you in the same manner as an arrear of revenue and you are

ASSISTANT MTNING NGINEER
Churu(Rajasthan)

A,_ lhe qu effor’e:,_ h_ave been made for the recoveries the Govt. dues.
- B. The address of the defaulters available in the record has been given in the certificate.
~C.  The 30/45 days notice was given to the defaulter for payment of dues.
- D.l There is no refundable cases entered pending in this office _%‘@V"
oj 2@2’&“-
ASSISTANT MININ NGINEER
C.HURU(Ragasthan) .



. PR GEES @i I, W@ﬁﬁaﬁﬁﬂm %gﬁ(vmw)
Ofﬁce of the Assistant Mining Enginer, Deptt. Of Mines and Geology, Near malji ka kamra, Old Sale -
tax office building, kothariya ka mohalla, Churu(RaJasthan) Tel. no 01562-250235

E-mail- ame.churu@rajasthan.gov.in

BHfP— wa/%gﬁ/m/www—%/wm/ s2.8 fetier - 12-08. 2022

To:

Sir,

1 2

(]

The dssistaat Mining Engineer (Recovery)

Mines & Geology Deptt.,
Jaipur (Raj.)

Sub:- Application for recovery of money referred to in section 256/257 of the Ra_; asthan Land
revenue Act 1956(Rajasthan Act 15 0f 1956) .

This is an applxcaﬂon for recovery of money referred to in section 256/257 of the Rajasthan Land
- Revenue Act 1956 (Rajasthan Act 15 of 1956).

The required particulars are as under:-

The name of officer or authority To whom  Assistant Mining Engmeer Churu

the sum is due & payable

Name & Description of the person from
whom the sum is due.& payable

Sum Due & Nature there of

The period, if any from which itis due &
the date on which it become payable
Process by which the sum may be
recovered - .

Further Particulars, (if any against which
process may be executed)

. Further particular, if required, under

section 257 of Ra_]as’ihan Act, 15 of 1956.

ot S e I A SadR e, Rl 107,
IRTeET uieie, S1—148, g AW, THWD; AR, © -
RreT—STaye—302016

THUS, 45/1978, @Ueel @ie ¥CM dune, Hee
YT—IUHRR, qede—gonre, frer — @@

Y G GATHT ﬁ?nas 03 ¥ 07.07.2000 X3 13,86,000 /—
Y WA AT (& 03.11.2012 IR 66,21,169 /—
Rer WTed afy 2 01.04.20 T 10:09.22  f¥1—2,60,238 / —

AN — 82,67,407 /— HG &

aafy 2T 03.07.2000 ¥ 10.09.2022 TFH B FHIAT T 9a
R FREAMTR 37 &
JTored A B R

T Te—are

e Fel—aTael GHld

The sum is recoverable by you in the same manner as an arrear of revenue and you are-

therefore required to recover it as such and submit it to undersigned office at Churu. ,
SR
INING

CERTIFIED THAT :-

ASSISTANT ING ENGINEER
Churu(Rajasthan)

A. The full efforts have been made for the recoveries the Govt. dues. :
B. The address of the defaulters available in the record has been given in the certificate. -
C. The 30/45 days notice was given to the defaulter for payment of dues.

D. There is no refundable cases entered pending in this office

g |2t
ASSISTANT MINING ENGINEER
CHURU(Rajasthan)



ffice of the Assistant Mining Enginer, Deptt. Of Mines and Geology, Near malji ka kamra, Old Sale
 tax office building, kothariya ka mohalla, Chura(Rajasthan) Tel. no 01562-250235

R E-mail- ame.churu@rajasthan.gov.in” o
| WS/ /3T TINA e 44 /1978 / S30 i — )2-09- 2022—

To R s :
. The Mining Engineer (Recovery) T
Mines & Geology Deptt., -

Jaipur (Raj)

Sub:- Application for recovery of money referred to in section 256/257 of the Rajasthan Land -
- revenue Act 1956(Rajasthan Act 15 of 1956) .
_ This is an application for recovery of money referred to in section 256/257 of the Rajasthan Land
- Revenue Act 1956 (Rajasthan Act 15 .0f 1956). : '

- * - Therequired particulars are as under:- _ :
1 The name of officer or authority To whom Assistant Mining Engineer, Churu

the sum is due & payable

2 Name & Description of the person from i e e gF A7 Sl Mear, Farii— 107,
- whom the sum is due & payable e audie, S1—148, gAT AR, TS, TG,
: : - Rfe—agR—302016
Sum Due & Nature there of UHUA. 44 /1978, THCCl g we dare, e

TR U, TEE—geTg, e — 7w J
Ay T U fRAIE 03 ¥ 07.07.2000 RT3 83,60,000 /-
iy e v Rt 03.11.2012 IR 1,54,42,143/
Rery wrew 3@ . 01.0420 ¥ 10,0022 265353/

tad

4 Theperiod; if any from which itisdue & 3 fa=ii® 03.07.2000 Q10002022 T B TS T VY
the date on which it become payable W SRERICIS

s ~ Process by which the sum may be q-vroreg AR @ aEd
' recovered

6  Further Particulars, (if any against which ¥ =ei=3rdet waf
Y process may be executed) :
7 Further particular, if required, under wo Fe—arde] |Hfd
section 257 of Rajasthan Act, 15 of 1956.
The sum is recoverable by you in the same manner as an arrear of revenue and you are
therefore required to recover it as such and submit it to undersigned office at Churu.

ASSISTANT MINING ENGINEER
Churu(Rajasthan)

CERTIFIED THAT :-

A The full efforts have been made for the recoveries the Govt. dues. -
B. The address of the defaulters available in the record has been given in the certificate.
C.. The 30/45 days notice was given to the defaulter for payment of dues.

D. There is no refundable cases entered pending in this ofﬁcw
o 4 o .07 LWP‘V
ASSISTANT MINING ENGINEER

CHURU(Rajasthan)
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~ Office of the Assistant Mining Enginer. Deptt. Of Mines and Geology, Near malji ka kamra, Old Sale
tax office building. kothariya ka mohalla. Churu(Rajasthan) Tel. no 01562-250235

/ THIG— T3

To

Sir,

#

!

L]

n

E-mail- ame.churw/arajasthan.gov.in

The Mining Engineer (Recovery)
Mines & Geology Deptt..
Sriganganagar(Raj.)

T/ 3/ THUH.NE.~44 /1978 / (| ;_/

fe=ies — bL,, fo - 2L

Sub:- Application for recovery of money referred to in section 256/257 of the Rajasthan Land
revenue Act 1956(Rajasthan Act 15 of 1956) .

This is an application for recovery of money referred to in section 256/257 of the Rajasthan Land
Revenue Act 1956 (Rajasthan Act 15 of 1936).

The required particulars are as under:-
The name of officer or authority To whom
the sum is due & payable

Name & Description of the person trom
whom the sum is due & payable

Sum Due & Nature there of

The period. if any from which itis due &
the date on which it become payable .
Process by which the sum may be
recovered

Further Particulars, (if any against which
process may be executed)

Further particular, if required. under
section 257 of Rajasthan Act. 15 of 1956.

Assistant Mining Engineer, Churu

A Sa= e gF AN Qaeitd Mo, Frard-7 &
&ft, SR | RTe—si =R (3510)

UAN. 44 /1978, WASUCT @WiW wWH dune Fae
YTH-RTHER, Tedia—gore, foer — 7% 4

Y wW@HE dEEET fRAE 03 W 07.07.2000 I 33,60,000 / ~
Ay WA dgErT feATe 03.11.2012 YT 1,54,42,143 / —
Rer wed 3@ & 01.04.20 ¥ 10.09.22 f¥—2,65353 /—

LU '— 1,90,67,496 /— HY &S

s fesis 03.07.2000 ¥ 10092022 TF @ g6 7 34
o) FrmErR <O ar

Yo ey @ dgd

HHE dod—3de qq.’qi?[

AR go—arde Frafd

The sum is recoverable by vou in the same manner as an arrear of revenue and you are

therefore required to recover it as such and submit it to undersigned offige at Churu.

CERTIFIED THAT :-

\—””a’\xgp E
ASSISTANT MINING ENGINEER

Churu(Rajasthan)

A. The full efforts have been made for the recoveries the Govt. dues.

B. The address of the defaulters available in the record has been given in the certificate.
C. The 30/45 days notice was given to the defaulter for payment of dues.
D

There is no refundable cases entered pending in this ofﬁci%@)‘/
——"'/
2L~
o
| T

" ASSISTANT MINING ENGINEER
CHURU(Rajasthan)
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FHIG —~ TAEY /TH /Y / (AUATA~45 /1978 / 61T

To

Sir.

*

|

L

TORIT DR
e Here @i ffa=, @ vd o s fawm, geRorem)
¢ of the Assistant Mining Enginer. Deptt. Of Mines and Geology. Near malji ka kamra, Old Sale
tax office building. kothariya ka mohalla. Churu(Rajasthan) Tel. no 01562-250235

E-mail- ame.churu/rajasthan.gov.in

The Mining Engineer (Recovery)
Mines & Geology Deptt..
Sriganganagar (Raj.)

fe=Tes — oY /b 0020

Sub:- Application for recovery of money referred to in section 256/257 of the Rajasthan Land
revenue Act 1956(Rajasthan Act 15 of 1936) .

This is an application for recovery of money referred to in section 256/257 of the Rajasthan Land
Revenue Act 1956 (Rajasthan Act 15 of 1936).

The required particulars are as under:-
The name of ofticer or authority To whom
the sum is due & payable

Name & Description of the person from
whom the sum is due & payable

Sum Due & Nature there of

The period. if any from which it is due &
the date on which it become payable
Process by which the sum may be
recovered

Further Particulars, (if any against which
process may be executed)

Further particular. if required. under
section 257 of Rajasthan Act. 15 of 1956.

Assistant Mining Engineer, Churu

o $Ers Mo 03 4 <g@a Mear, a7 0
e, SR | eI (RT0)

TAUE. 45/1978, WEUcel WHW wWHE done. Fee
THA-IUTHER, Teda—gor e, foen - 9% 4

Y @A ggEr 396 03 W 07.07.2000 T 13,86,000 / —
3y @eE geeTET fRTE 03.11.2012 A 66.21.169 / —
Rerx wew 3y f&_01.04.20 ¥ 10,0922 wf¥—2,60,238 / -

AT — 82,67,407 /— I AT

gy faF1e 03.07.2000 ¥ 10.09.2022 T @) FHEAT 9 IW

W AR g e
y—vrod R ew & @' d

IR ge—aTge arafg

I TE—3TEE Wi

The sum is recoverable by vou in the same manner as an arrear of revenue and you are
therefore required to recover it as such and submit it to undersigned office at Churu.

ERTIFIED THAT :-

ASSISTANT MINI\Q ENGINEER

Churu(Rajasthan)

The full efforts have been made for the recoveries the Govt. dues.

The 30/45 days notice was given to the defaulter for payment of dues.

C
A
B. The address of the defaulters available in the record has been given in the certificate.
C
D

There is no refundable cases entered pending in this ofﬁf—ké/
2wl

ASSISTANT MINING ENGINEER

CHU RFU( Rajasthan)
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Office of the Supdt. Mining Enginer, Deptt. Of Mines and Geology, C-64, Sadulganj, Bikaner (Rajasthan)
Tel.no 0151-2226611

E-mail- sme.bikaner(@rajasthan.gov.in )
PP~ Y /DT /AW /TH / TITATA 62 /1983 / fesie —

Tl andy ’

A YR Y SR gewiet duver A swan aRg 73 A S arE

~ IR, TEHe-guTe, Rie-g% @ w0 § wiueer B 9ud A@Eewe e,
18/1978, @R Iame, SFme 25000, Piee TH-IORR, T —golTe,
o= & wer § oy Reie 31101978 ¥ 5 9§ 3 forg WeEE WY A, wE T
s R, s @ ol BHiE W@ /ST /T E e, /18 /1978 / 1631 RS 31,
07.1978 BT Wiz fwar v |

Fridd W s, dwrR @ Ry TEe wWd €/ TTITE, 62,1983 /042
fee 09.11.1900 BT WY T fyd TR G RAim 31101983 ¥ 30.10.1993 !
W g | WATICET BT T TGO GO, 41 /1993 G 27.04.1993 B el faaie
31.10.1993 W 30.10.2003 7 =g Ffewor TATA. 3272003 e iE 21.102003 B IRy Feaim
31102003 ¥ 30.102023 TF & oY AT¥eT ux WA far 1T | e @EYeer qaehg R
Wﬁmﬁmﬁmmﬁw%%ﬁmw(z)%m&r@gﬁﬂa&ﬁmmﬁaml

SR My Wit Rara fFrmmed), 2017 & fFram 9(3) & WEd WA B amafdy
fasids 31.032025 7% W & 97 T | adHE A Tuee 1 ReR Aesd 1,05,000/— 2|
HERIE Wi ST, 4w A v W19 @ Frarer 37 30,/45 e S 99 @i 81 R
03.06.2022 WYY f&aT | W & Yeemd o1 Reid 12.06.2022 3 arfiyer B

1. wsﬁ?%wﬂﬂrwtm,mm/—ma%ﬁﬁmﬁaﬁvﬁﬁaamﬂwwmﬁ
ﬁm&mﬁ%l%ﬁﬁﬂaﬁmﬁwﬁa}@)qﬁwwmw
FramEelt 2017 @ GRT 28()A1) o1 SeET 2

ﬁm(aﬁ),mﬁwwm@ﬁmmmmmﬁwmzmﬁﬂfﬁﬁog.
09.2022 W WaTT foha | _

_ , TR Jo SRR |
FHiew, | 83 ) R 9.9.2022.
uﬁﬁ%—ﬁwﬁvmﬁ@mm@ﬁﬁﬁ%_

1. S SRRET P (@), R @ 97 19 oHis 2471 fesi® 00.09.2022 & wef
2. HEE e powey, g% |

»{Wgﬁaﬁwmgﬁa?rawa%wmmmﬁm'?ﬁomazma%mﬁ !
4. SY I WREH, I |

5. wmmwwmwmmmmﬁmwm
WEI, G |

ce —5 ?
g §§1 ?2__‘ ' CIEIL o SR |



: GOVT.OF RAJASTHAN
SRy wee @i s @ o 3, fasmmr R, g @orer)
Office of the Assistant Mining Enginer, Deptt. OF Mines and ( icology, Near malji ka kamvea,
Old Sale tax office building, kothariva ka mohalla, Chura(Rajasthan) Tel. no 013562.25023%
E-mail- ame churgarajusthan.gov.in _
BB~ TN /G /A G L1627 1983 ‘589 feries 12,00 2022

OA oW 2 oy wEe 3. g frrfRor yiran
4 W 5 Wl

Rya- wTueer e 62/1083 Pioe wm XUHRR,  TEE—~ TS,
- K% @ W A '
1831 Wog.oe.-zozzﬁmmaﬁsﬁ%mmm-wmﬁw
10.09.2022 BT ST WRBR & U&7 ¥ forar AT B M :L,—-"’

Scanned by TapScanner



RISTRRIT AT
Frated e Wi s, @ e o e fRanr, @-es, wgerie, deTR T derk|
BHEIEH /T /39 / G® /TANE. 41 /1978 / f=ia: 2022
AT ARY

WA TR B, @, 7 W wite, AR @ e wee gee ahe e dare
arel 40000eR e iR wedie goTe Rl g% @1 wom wd@EiERy wa.
41/1978 Wer® Wl Afig=n, AR Ry @ omw wwie W@t/ #im/ wE.
~41/78 /2464 &% 28101078 ERT 3afy R 27.01.1979 ¥ 26.01.1980 B Bry i g3 |
TIeeT BT G diiexer e 27.01.1080 ¥ 26011999 ¥ R 26.07.1988 BT ARET TH
THN. 28,/88 IR foba T | tRETeRY ¥ @eUSEr @ Gty FERIeROT 27.01.1999 ¥ 26.012019
&g Reie 10051999 1 M4 W WRGH AT | SH WEAURET ORI @RS
ﬁmaﬁmnwasa%ﬁmw(z)%aaﬁmwﬁamétwmmwﬁamaﬁm
2017a‘?ﬁ‘aﬂs(s)ﬁmmﬂqaﬁaﬁmamazozswmﬁaﬁgﬁ#ﬁﬁlﬁéﬂﬂ#
TTTIGE BT ReR Aew 49,000/— B | 39 Bl & IRW TS @y /dwT /3 / 75 /.
Vel./41/78/257 faAi® 15.012019 ERT WAIUEET B SRR s} ¥uRM TF A HINE e,
ﬁan%aﬁﬂ.amagmmafamgwmmm)a%w#mﬁmw;

WE® W g, g6 A i A @ e g qeemm @) Saer o wer 67 R
01.06.2022 WY T a7 | Wit & weRwr B Prawger @i o
1— TP & SR G AOGYT GRT GRET SYSRON BT SYANT FE a7 ST R T
2T YR HEIeeTerd T FRw dedie sifis /@ vewe @) suerd) ¥ e
ST SS9 T |
- TWFUEE @ WY H agAifa W AR i) @ oMeR @ er W@ far s
qrT T |

UECHIN ERT U N BT YT W RAD 14062022 JHR A 9F B @ e a8
§|Wwﬁwﬁamwﬁ$mﬁﬁmﬁﬁﬁﬁwwﬁ
aﬁw.%'ammméﬁw?mmm?ﬁamwm(mﬁﬁﬁ
@) ® ATER Fo TN R T TP {5 T W TE BN B SerE B ge
wwmﬁmmﬁmwwﬁm,wﬁmmgnﬁm

825 1% 08.00.2022 & ERT I& @A YeeT Witew B FT SHHET HEH foAT|

AT WEEE Wi A, I @ IR ER R ST @fe Rarad REae) 2017
$ﬁaﬁﬁmwﬁaﬁaﬂwmgwwmuﬁqﬁmmmgmm
W wivea far o § .
gl

rafdE
maﬁm'
[
wm/wy 19873 N N g
afcferdt—fa &1 el v enavre sRfad &g R -
1. A e, Prieren, @ v o Rem R, orem S @ o e 93 o
2/ 9.2(Ta—1)T® / 2022 / 825 i 08.09.2022 B wef 3|
2. i forem o, 79|
AT ER® i AFa, g% BT S0 U3 SIS 424 Reiw 07.00.2022 & wed |
4. WFW,EIWI
5 A fERM g BURE e, Fari-ard, sl gerre R geRee) g)
TERS G fE=T, g% | <

6. T wTael '
;C_:(:.;// GIER g SerR |

G






T BN
ey sEfE @i s, @ v o R R, @-e4, wigerta, ferR W dorR
B / 161 / 39 / G / TAN. 16,/ 1999 / fe=tiap: 2022
TRy SRy

- w uiRERT RN SR wRe, 7, e, st TR @ us ¥ weeueer Wi w
dee fe T TRER wedier guig Riem g% § Swa s000aviey BT vuw TdieRor o,
Udl. 43 /1978 @M QFi® 13031979 ¥ 12031989 & o wWerye w@f afg=w, iR @
Frafery e BTG / AR/ T /43 /1978 / 2440 Refies: 28101978 BT Wi fawam
| | e, fiemy oy @ ARy TEie @ /e /e /302 RAS 03032008
wITIee B fadlg TR wine. 31/1088 @Ry R 13031089 ¥ 12031909 T T
TR TG, 16,1909 Al Rl 13.03.1000 ¥ 12.082019 76 B ot W Roar man| wWhy
=T, B FRfen & aRY oW @y /9T /AN /T wIgEee /16,/99 /589 TR
21082016 EWT Sa WHwucel M dmwerr Fewr g3 M faxene fhedr, Fai-smewm,
TeHIT—goTe, g% @ 98 3 swmReT Wiga far | R s @fT Rara
o, 2017 & fgw o(3) & T WeIee @) R 31.032025 T W & T g o | 5w
Praferd B HTRW BB /ARG / BT / 3/ TAH—16 / 1999 / 3245 FeAID 08.002017 ERT EETIEeT
TN ERIT WaAl gl W, TR, Teee —qorere, Rie-gw @ ¥ SRR
Wign far T 56 wRiEy B AR BHG /g /AT /I / THTe—18 /1999 /1082 T2AiE
19.02.2020 ERT WHAYCTT B FWI=RWT st TRy W g3 4 yeon, snfo—one, Fa-a = o7,
el diefermr, welt B grfl, dERR, dedit-deRR, RIA-TERORIE) ® U Y EaTRe
Wi far mar | adar # weAuee @1 e Wiew 65,881 /— 1

wEEe W AfEw, 3o A e AW @ PR &g weerm @7 Yo T wer o6 Riw
01.06.2022 WY foam T | &Y 5 geurdt B e g |
1-TF gRam wEifeener Rt Prgw aeda /@ vewE B Suied § @eeer far
ST 78T 9rr T | _
2~ EUEE & e H AR w DT W) @& oruR @eeer w8 far s g

T
TESHT] §NT =T 9N BT WRg S Re{w 16.06.2022 SR T w3 B el wremn A9
8| o v B FeiRa snf wie 8 @ gvemr o gof g w9 9 @ wEe why s
I BN TTIUGE BT A5he 95 B 60009 HICR BN 9 agRid @ AomEERT @) B
IR T T WG W e e WM W T S %] Seog o §Y S @
gee & wftsq @ SIS BT WEI FRWTeE, SeAR @ IRT B7 50 U 59 eEy o
Wﬁ»‘aaﬁn‘d’nmamsﬂmfma%m1337&?1‘3507.09.2022-21?7%%&7@@313@3%
| e W e, W T o R G, e seag Y o w3 muie: 25 R o8,
09.2022 % NI S WTT UeeT WRST B &I AT W e |
I WETAd @ AP, % B IRIAIgaR T ST @il Rarae Fraaee 2017
% Frm § geq affre 1 SwErT S 58 S @ ueer Ry SR SR e 5 qRe W
R} wfeT fmar omr 2
—sd —~
Hrafe
T @i g,

: e gt farv
G/, | 908 faia: 3,9.2?»1_
gfcferdt—fe @7 gt v sravas st &g 9T 8-

1. A s, Reren, @ v o Rsm R, o seapR o 99 v sHie: Bt/
T2(Ta—1)g% /2022 /825 fo+i® 08.002022 & Hedf ¥

2. A fren ey, 99|

3. U T WE®D, I |

AWEEE W SRR, g% BT S0 U BHiS 464 D 07.09.2022 B ward |

5. A @RI YW gF A {Rom, wf-oie, Fad-ard | o7, el Rl TeRr @ e,
R, TEie—4IRTeR, RieT—ym (o)

6. IR gHE
<<% ' v 7 e

e L
%@W”



GOVT.OF. RAJASTHAN
Prae. T @Rt v, @ vd 3 R R, goRIeer)
Office of the Assistant Mining Enginer, Deptt, Of Mines and Geology, Near malji ka kamra,
Old Sale tax office building, kothariya ka mohalla, Churu(Rajasthan) Tel. no 01562-250235

E-mail- ame.churu@rajasthan.gov.in
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GOVT.OF RAJASTHAN
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Office of the Supdt. Mining Enginer, Deptt. Of Mines and Geology, C-64, Sadulganj, Bikaner (Rajasthan)
Tel. no 0151-222661 1

E-mail- sme.bikaner@rajasthan.vov.in i
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Status of lllegal Mining Recovery of Mining Le

OFFICE OF THE ASSISTANT MINING ENGINEER, DEPTT. OF MI
ases/Lessees at Randhisar Pahadi, Tehsil-

GOVERNMENT OF RAJASTHAN

NES AND GEOLOGY CHURU (RAJ.)
Sujangarh, Distt. Churu ( Rajasthan) as on NGT Order Date 08-10-2022 to 01-11-2022

{Updated up to 01-11-2022}

Total llligal Demand s
Area dues in rs. Recovery order kurki KURKI Selling
o -0 I — | ) | | | s | S | ot | | s | | 5 e o
' i hect.) w0128 Issue Date aspa at site £ issued date MENT Date |ent Date
2021-22) : date

1| 2171988 |Shyam greet Stone Ballast {0.6000] 12-Nov-73 | CANCELLED | 12-08-2010| 73-08-2010] 630000 | AMECHURU | 12052033 12:09-2022 | 15082032 0 5 630000 | 20-09-2032] 22.09-2022] 30092022] 7110302
2| 48/1a78Surjaram Khatik /0 H am Khatlk Stone Ballast | 0.3570| 16-Feb-79 | CANCELLED | 2608-2022 | 27-08-2022| 12813750 | AMECHURU | 12052023 12092022 | 14092022 | 0 z 12813790 | 20-09-2022] 20-09.2022] 30-09-2022] 21102023
3| 95/1978|Bhagirath Mal Agarwal $/O Tota Ram Agarwal | Stone Ballast | 01500 27-Feb-74 | CANCELLED | 3507 200, 30-07-2021| 4300000 | AMECHURU | 12-09-2022 | 12082023 | 14053022 | g 2 4200000 | 20082022

4] 65/1983 ] Churu Laber Conctor Co.Operative Socety Stone Ballast } 0.2500] 12-Nov-73 | CANCELLED | 09-09-2022  10:09-2022| 12887986 | AMECHURU | 12053005 12092022 | 14002022 | 0 Z 12887986 | 20092022 19102072] 20302023

5] 54/1578|Mainadevi W/O Girdharilal Meghwal Stone Baltast | 0.2620| 29-Aug-79 | CANCELLED | 05-09-2022 | 10-08-2022] 7739380 | AMECHURU | 12053035 12092022 | 14062022 | 0 2 7739380 | 20.09.2022

6| 32/1988|Niranjan Sharma Stone Ballast | 0.3500] 06-Mar-74 | CANCELLED [ 09-03-2022 [ 10:09-2022] 15257537 | AMECHURD | 1305305 12092022 | 15092022 | 0o 15257537 | 20092022] 22.092022] 30092022 21107023
7| 86/1983]lagdamba Stone Crushing Industries, Stone Ballast | 0.5000| 03-un-74 | CANCELLED | 09°05-2022 | 10-09-2022| 21119258 | AMECHURU | 13.053000 12092022 | 14092022 0 - 21119259 | 20.05-2023] 22.09.2022] 30-09.2022] 21103023
Bl 52/1990|Yogesh Kumer Sharma 5/0 Nianjan Sharma | Stone Ballast | 0.5461| 31-Dec:80 | CANCELLED 09-09-2022| 10-09-2022| 7278826 | AMECHURU | 12-05-2022 | 12052022 | 15093055 o : 7278826 | 20.09.2022

8| 62/1883|Randhisar Stone Crushing Stone Ballast 10.2500 | 31-Oct-73 | CANCELLED | 09-09-2022 | 10-082022| 17541185 | AMECHURD | 15:053000 12092022 | 14092022 | 0 : 17541195 | 20092022 06-10-2022] 10-102022] 27202053
10| 22/2003 | Pratap Singh Rejpurohit Stone Ballast | 0.2500 | 31-0ct-73 | CANCELLED | 09-08-2022 | 10-09-2022| 1561350 | AMECHURU | 13.05.5005 12-09-2022 | 14092022 | 1561350 |22 & 2309203 0 2008202

11| 42/1978 | Mangilal Stone Ballast | 04582 | 27-Jan-74 | CANCELLED | 03-09-202 ] 10-08-2022| 1276200 | AMECHURU | 13053055 1209-2022 | 16-09-2022 | 1276200 |18-09-202 0 =

12| 59/1981|Arjuna ram Stone Ballast 1 0.2500] 09-Jul82 | CANCELLED [ 09-09-2022 | 10:05:2022] 860000 | AMECHURG | 13053005 1209-2027 | 15.09-2022 | 860000 |16 & 17.08.3022 0 >

13] 75/1983]Raju Devi Stone Ballast | 0.1500 | 15-Jan-79 | CANCELLED | 08-09-2022 | 10062022 391900 AME CHURY [ 12-09-2022 | 12.05-2022 | 16-09-2022 | 391400 |21.09.2023 0 2

14[161/1990|M/S Ambey Mines and mineraks, Stone Ballast 1 0.2800 | 14-Ave:81 | CANCELLED | 03-09-7022 | 10-08-2022| 1179500 | AMECHURL | 1505 3005 12-09-2022 | 14-09-2022 | 1179500 |16 & 17.09.302 0 =

15| 74/1978|Puniya Blast Supplier Stone Ballast 1 04516 | 31-Jul-79 | CANCELLED | 09-09-2022 | 10-052022| 401450 | AMECHURU | 12.05 3005 12-09-2022 | 14-09-2022 | 401450 |01-11.2022 0 20092022

16| 11/1978|Pg Stone Crusing Ind. Stone Ballast ] 0.3052| 27-Apr-78 | CANCELLED | 09.09-2022 | 10-08-2022] 5921558 | MIEBIKANER | 1309-3055 - - 0 : 5921559 -

17] 54/1930|Kishan Singh Gehiot Stone Ballast | 0.578 | 05-Dec-75 | CANCELLED | 26-08-2022 27-08-2022| 14274674 | ME BIKANER | 12052055 - : 0 : 14274674 =

18| 45/1978|Inderch& Golian-i Stone Ballast | 0.3500( 02-Jun-80 | CANCELLED | 09-06-2022 | 10-08-2022 | 8007168 cmanene | 12002022 = o - 8007169 -

19| 44/1978Inderch& Golian-1 Stone Ballast | 0.5000 | 27-lan-74 | CANCELLED | 09-09-2022 | 10-09-2022| 18807143 mh.”‘ﬂ”ﬁ_mwm 12-08-2022 : 0 18802143 E

20| 60/1983 |Lalit Kumar Verma S/0 H \Mal Verma | Stone Ballast | 0.3000 | 31-0ct-73 | CANCELLED | 09052023 | 10052022 | 3000135 STAY HC JODRPUR - = ) G TTTaEET) :

21| 25/1979 Khatu Shayam Greet Udyog Stone Ballast | 0.3375 23-Aug-79 | CANCELLED | 09-11-2021 17-11-2021 8440767 ME NAGAUR _ 12-09-2022 - - 1] - BA40TE7 -

22| 73/1977|5h, Shankar fal Stone Ballast | 0.1575 | 27-Apr-78 | CANCELLED | 09092022 | 10-09.2023 | 7ae8189 STAY HC JODHPUR g [ ; 7468169

TOTAL | 188053533 5669900 182383633
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1 Yr. 2000 | mLNo40/1985
A fraewm a@d gz 8w ) | o gurg | A we 6061564 0 6061564 | 01-06-2022 | 6061564 12-08-2022 0

63225669 09-06-2022
66644197 21-09-2022
2 | 24922021 | muno7s/10es Al R ol el Sowm we R, garg | A w0 1404 491400 | 20000 | 511400 | 01-06-2022 | 511400 | 66644565 | 17-09-2022 0

63188964 | 09-06-2022
63483059 | 15-06-2022
3 20122021 | Munoesfors | el wfy gl el o) dlomm wdle | eoning goirmg | Aah wm 3370 1179500 | 20000 | 1199500 | 01-06-2022 | 1199500 | 63483249 15-06-2022 0

63185245 | 09-06-2022
66668422 | 16-09-2022
4 | 28122021 | winoso/1081 el ¥ 1A S AR e TR, gorg | AR wE | 3019 | 1056650 | 20000 | 1076650 01-06-2022 | 1076650 | 66681403 | 17-09-2022 0

63188538 | 09-06-2022
63189826 | 10-06-2022

5 28422021 | MLMO 73/1977 A wrmvEre gz o o YRR, goe | AR we 1475 516250 | 20000 | 536250 | 01-06-2022 | 536250 | 63189463 | 10-06-2022 0
63340639 13-06-2022
6 28122021 | MLNO 76/1983 A TrEE g ) arewm e TR, gorTe | #Eh wE 2247 786450 | 20000 | 806450 | 01-06-2022 | 806450 | 63341599 13-06-2022 0
7 31122021 | ML nO S0/1579 T S wE wfiir mwon R, e | R e 515 180250 | 20000 | 200250 | 01-05:2022 | 200250 | 63425131 | 14-06.2022 0
) TR Wl g3 A e
8 16.01.2022 | MLMNO 49/1983 i woeileR, garTe | AR e 1049 367150 20000 387150 | 01-06-2022 | 387150 | 63968517 | 05-07-2022 0

63245939 | 22-06-2022
66828542 | 22-09-2022
66829708 | 22-09-2022
66830019 | 22-09-2022
66830391 | 23-09-2022
66830714 | 23-09-2022

2 08.02.2022 | MLNOD 22/2003 wanRis T3 4 siawiiE Ry TR, g | A wm | 4461 1561350 | 20000 | 1581350 | 01-06-2022 | 1581350 | 66331380 23-09-2022 0
5 63343112 13-06-2022
10| 08022022 | mLno3s/1980 faog 28 o=ft o siaor qw WHRR, T | AR e 1376 481600 | 20000 | 501600 | 01-06-2022 | 501600 | 63343552 | 13-06-2022 0

63226247 | 09-06-2022
66645116 | 19-09-2022
66645478 | 19-09-2022
11| 05082022 | mMLmo4z/1978 Al wiiiere g o drarm e wofier, gerrs | AR e | 3932 | 1376200 | 20000 | 1396200 01-06-2022 | 1396200 | 66665475 | 19-09-2022 0

66666404 | 16-09-2022
66666830 | 16-09-2022

66680353 17-09-2022
12 | 09062022 | MLNO 161/19%0 A 3rd ke gvs P o, garg | ed we 3370 1179500 | 20000 | 1199500 | 28-07-2022 | 1199500 | 66680302 17-09-2022 0

13| 10062022 | mLNo 74/1978 A g wwe aemr YO, W | AR e | 1147 401450 | 20000 | 421450 | 28-07-2022 | 421450 | 67991342 | 01-11-2022 0

27365 | 15639314| 240000 | 15879314 15879314




Details of Randhisar Pahadi, Tehsil-Sujangarh, Dist.-Churu, State-Rajasthan (Status of mining leases,

Government of Rajasthan
Office of the Assistant mining engineer, Deptt. Of Mines & Geology, Churu (Rajasthan)

Sanctioned, Cancelled, Dues and Recovery

WL . NO. Name of lessese Area (In date of cancelled | Kabza date legal Deposit Balance llegal Deposit Balance lllegal Deposit Balance total dues Deposit Dues against R.C. Kurki warrant |Kurki Date
| hect.) registration date panchnam |against lllegal | againstyear | panchnam | against lllegal | against year panchnam | against against panchnama (1+L+0) Illegal mining | Issued Dt.| issue date ut
_ Year 2000 | panchnam | 2000 due Year 2012 panchnam 2012 due Year 2022 IMegal | year2022| 2000, 2012, Under LR.
| dues Year 2000 dues Year 2012 dues panchnam due 2022 (H+K+N) Act
| dues dues Year 2022
dues
B c D E F G H I 1 K L M N o] P Q R S ; U W
11/1978|Pg Stone Crusing Ind. 0.3052 27-Apr-78 039-09-22 | 10.09.2022 0 0 a 5921559 '] 5921559 0 1] a 5521559 0 5921559 12-09-22 -
21/1988|Shyam greet 0.6000 12-Nov-73 12-08-10 | 23.08.2010 630000 '] 630000 0 "] '] 0 0 0 630000 0 630000 12-09-22 | 20.09.2022 | 22,09.2022|21
48/1978 |Surjaram Khatik S/0 Hanumanaram |  0.3570 16-Feb-79 26-08-22 | 27.08.2022 | 7350000 '] 7350000 5463790 0 5463790 0 1] a 12813790 0 12813790 12-09-22 | 20.09.2022 |22.09.2022|21
25/1979|Khatu Shayam Greet Udyog 0.3375 29-Aug-79 09-11-21 | 17.11.2021 524000 0 924000 7516767 0 7516767 0 a 0 8440767 0 8440767 12-09-22 -
95/1978|Bhagirath Mal Agarwal 5/0 Tota Ram| 0,1500 27-Feb-74 28-07-21 | 30.07.2021| 4200000 0 4200000 0 0 0 0 0 0 4200000 0 4200000 12-09-22 | 20.09.2022 -
54/1990|Kishan Singh Gehlot 0.5578 05-Dec-75 26-08-22 | 27.08.2022 | 7560000 0 7560000 6714674 0 6714674 0 0 1] 14274674 0 14274674 12-09-22 -
65/1983|Churu Laber Conctor Co.Operative Sof  0.2500 12-Nowv-73 09-08-22 | 10.09.2022 | 1820000 0 1820000 11067986 a 11067986 0 4] 0 12887986 '] 12887986 12-09-22 | 18.10.2022 |19.10.2022
54/1978|Mainadevi W/O Girdharilal A 0.2620 29-Aug-79 09-09-22 | 10.09.2022 560000 0 560000 7179380 1] 7179380 0 0 0 7739380 [1] 7739380 12-09-22 | 20.09.2022 -
32/1988|Niranjan Sharma 0.3500 06-Mar-74 | 09-09-22 | 10.09.2022 | 3430000 '] 3430000 11827537 0 11827537 0 0 ] 15257537 0 15257537 12-09-22 | 20.09.2022 | 22.09.2022|21
86/1983 | lagdamba Stone Crushing Industries,| 0.5000 03-lun-74 09-09-22 | 10.09.2022 | 2730000 0 2730000 18385259 0 18389259 0 1] 0 21119259 0 21119259 12-09-22 | 20.09.2022 | 22.09.2022|21
45/1978|Inderch& Golian-li 0.3500 02-Jun-80 09-09-22 | 10.09.2022 | 1386000 0 1386000 6621169 Q 6621169 1] 0 0 8007169 0 8007169 12-09-22 -
44/1978|Inderch& Golian-| 0.5000 27-lan-74 09-09-22 | 10.09.2022 | 3360000 0 3360000 15442143 '] 15442143 0 0 0 18802143 '] 18802143 12-09-22 &
52/1990|Yogesh Kumar Sharma 5/0 Niranjan §  0.5461 31-Dec-80 09-09-22 | 10.05.2022 787500 a FE7500 6491326 0 6491326 '] a a 7278826 0 7278826 12-09-22 | 20.09.2022 -
60/1983 | Lalit Kumar Verma §/0 Hanuman Mal  0.3000 31-0ct-73 09-09-22 | 10.09.2022 | 2310000 V] 2310000 17691179 o 17691179 (1] o o 20001179 0 20001179 Stay HC -
iodhpur
62/1983 | Randhisar Stone Crushing 0.2500 31-Oct-73 09-08-22 | 10.09.2022 | 5950000 a 5950000 11551195 4] 11591195 0 1] "] 17541195 0 17541195 12-09-22 | 30.09.2022 |06.10.2022|27.
74/1983| Parki Devi W/O Nupa Ram 0.0900 12-lan-79 09-09-22 | 10.09.2022 224000 224000 1] 2402416 2402416 0 0 0 0 2626416 2626416 0 - -
22/2003 | Pratap Singh Rajpurohit 0.2500 31-0ct-73 09-09-22 | 10.09.2022 0 0 0 5267406 5267406 0 1561350 1561350 0 6828756 6828756 0 12-09-22 | 20.09.2022 -
A2/1978| Mangilal 0.4582 27-lan-74 09-09-22 | 10.09.2022 980000 580000 '] 8732260 8732260 a 1376200 1376200 0 11088460 11088460 0 12-09-22 F
59/1981|Arjuna ram 0.2500 09-Jul-82 09-09-22 | 10.09.2022 1102500 1102500 1] 7475082 7475082 1] 1056650 1056650 0 9634232 9634232 0 12-09-22 -
75/1983|Raju Devi 0.1500 15-Jan-79 09-09-22 | 10.09.2022 | 2625000 2625000 0 a 0 0 491400 4391400 0 3116400 3116400 0 12-09-22 ¥
36/1980| Bijju Devi W/o Shrawan 0.3394 25-Aup-82 09-09-22 | 10.09.2022 420000 420000 0 3519678 3519678 a 481600 481600 2] 4421278 4421278 0 = -
61/15%0|M/S Ambey Mines and minerals, 0.2800 14-Aug-81 09-09-22 | 10.09.2022 | 1260000 1260000 0 8167796 8167796 0 1179500 1179500 0 10607296 10607296 0 12-09-22 -
15/1980( M/S Jai Ma Stone 0.5000 04-Nov-81 05-09-22 | 10.09.2022 | 4480000 4480000 0 7665002 7665002 0 0 0 0 12145002 12145002 1] + -
41/1978|5h. Megha ram 0.4000 27-lan-74 05-09-22 | 10.09.2022 | 3150000 3150000 0 0 0 0 a 0 0 3150000 3150000 0 - -
16/1999|5h. Khiya ram 0.5000 13-Mar-74 | 09-09-22 | 10.09.2022 0 0 0 0 [1] [1] 0 1] 0 0 0 0 - -
40/1987 | M /s Ma Bhawani Stone 0.5581 26-0ct-77 09-09-22 | 10.09.2022 | 3675000 3675000 0 13415814 13415814 0 1] 0 [t] 17090814 17090814 0 B2 -
/68/1978 | Smt. Shanti Devi 0.2150 25-Jun-79 09-09-22 | 10.09.2022 301000 301000 ] 5169549 5165549 0 1179500 1179500 0 6650049 6650049 0 - -
m..._wh.w..__u Sh. Shankar lal 0.1575 27-Apr-78 09-05-22 | 10.09.2022 560000 0 560000 6508169 0 6908169 516250 516250 a 7984419 516250 7468169 Stay HC -
| iodhpur
150/1979|1ain Stone Crushing-1l 0.2700 21-Dec-74 05-09-22 | 10.09.2022 | 2730000 2730000 0 '] 0 0 180250 180250 0 2910250 2910250 0 - -
[71/1983| Mangtu Ram 0.2616 02-Jan-79 09-09-22 | 10.09.2022 | 3675000 3675000 0 0 a 0 0 3675000 3675000 0 - -
45/1 tar khatik 0.2000 26-Nov-73 09-09-22 | 10.09.2022 770000 770000 4] 2278687 2278687 4] 367150 367150 0 3415837 3415837 0 - -
153/1978| Vinad Kumar Bangarwa 0.2550 16-Feb-74 09-09-22 | 10.09.2022 1330000 1330000 0 1108655 1108655 0 ] a 1] 2438655 2438655 0 - -
01/1977[Mamta Devi s/o Narendra kumar kas{ 0.3600 13-Jan-78 | 09-09-22 | 10.09.2022| 350000 350000 0 3478686 3478686 0 0 0 0 3828686 3828686 0 - -
WN___.wac Rajendra Panwar 0.4800 27-Jun-81 09-09-22 | 10.09.2022 | 1960000 1560000 Q 0 0 0 0 ] '] 1960000 1960000 0 - -
[74/1978|Puniya Blast Supplier 0.4916 31-Jul-79 05-08-22 | 10.09.2022 | 3500000 3500000 0 8051241 8051241 0 401450 401450 0 11952691 11952691 o 12-09-22 | 20.09.2022 -
[76/1983 | Tarachand 0.4500 28-lan-74 09-09-22 | 10.09.2022 | 5880000 5880000 1] 4276305 4276305 0 786450 786450 1] 10942755 10942755 0 - -
36/1986| Ambika Stone Balast Suppliers 0.5523 18-Sep-81 09-09-22 | 10.09.2022 | 2100000 2100000 0 5296262 5296262 o 0 0 0 7396262 7396262 0 - -
ww‘_‘_..u.»m Ashwini kumar sain 0.3500 15-lan-79 05-09-22 | 10.09.2022 224000 224000 0 12540386 12540386 0 0 a 0 12764386 12764386 0 = -
74/1982|Radheshyam 0.5000 01-Jul-73 09-09-22 | 10.09.2022 630000 630000 0 4880554 4880554 0 1] 0 4] 5510554 5510554 [¢] - -
92/1978|Babulal pooniya 0.4500 30-Mar-79 09-09-22 | 10.09.2022| 1260000 1260000 0 7440724 7440724 a (4] 1] ] 8700724 8700724 0 - -
6/2001 | Ramniwas Jat 0.6430 16-Feb-82 16-09-22 | 17.09.2022 0 1] 0 0 4] 0 0 0 Q 0 0 0 - -
#0/1985 | Birbal Ram Bawri 5/0 haRam B 0.1400 29-Feb-80 19-09-22 | 20.09.2022 336000 336000 0 5725564 5725564 a 1] a 4] 6061564 6061564 0 - -
| i TOTAL 86520000 42962500 43557500 255718200 116892067 138826133 9577750 9577750 0 351815950 169432317 182383633
| No. Of Cases 38 23 15 33 19 14 12 12 0 40 24+1(Partial) 15+ 1{Partial)
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“By Email”
National Green Tribunal
Faridkot House, Copernicus Marg,
New Delhi-1106801
No. NGT/Judicial/OA/209-2022/ Dated: 13.69.2022

1o
THE DISTRICT COLLECTOR.CHURU
Civil Lines, Churu, Rajasthan-331001

Sub: Service of Notice dated 13.09.2022 to 42 mining lessees and 31 stone crushers in Original
Application No. 209/2022 titled “Megh Singh Vs State of Rajasthan”-reg.

Sir,

The aforesard application was listed before the Tribunal on 22.08.2022. when the Tribunal inter-
ahia passed the following order (reproduced relevant extracts only):-

“Notice be served on the 42 mining lessees and 51 stone crashers through District
Collector, Churn and for this purpose notice issuwed to them be sent to the District
Collector, Churu by E-muil for getting service of the sume effected on them and sending
his report in this regard.

List the matter for further consideration on 29.09.20227

i In purspance of the order dated 22.08.2022 passed by Hon’ble Tribunal, notices dated
13.09.2022, 15 enclosed with the request to service the said notice 10 42 mining lessees and 51 stome
crushers mentioned in the notice & send the service report,

With regards
TR | =4 A
¥ s A
g LR
Consultanm (Judicial),
National Green Tribunal
Encl: As stated above.
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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELH I
ORIGINAL APPLICATION NO. 209 OF 2022
MEGH SINGH VS STATE OF RAJASTHAN

To
1. MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHAN GE,
Through its Secretary,
Ministry of Environment, Forest & Climate Change.
Incira Parvavaran Bhawan, Jor Bag Road, New Delhi-1106003
Erail:- secv-moetibnic.in Contact: §11-24695132

2. THE CHIEF SECRETARY,
Government of Rajasthan,
Secretariat, Ashok Nagar, Jaipur. Rajasthan-302005
Fmail; esrajdiraiasthan.cov.in

3. THE DISTRICT COLLECTO R,(f HURU
Civil Lines, Chury, Rajasthan-331001

Brmail: docchu-rji@nic.n 2N

4. M/s Ram Niwas Jat :"ﬂw 274 _ d—;‘f‘:‘f’” ‘\ﬂ.\‘l_\v,
Village- Randhisar, Telsil- Sujangarh, District- Churu @) 2] } '
Contact- 7727993355, 9028715328

Frail- randhsarunionsgmail.cony C @M 0 eg57 %) ‘ﬁc\
]
o€
M/s Mamta Devi e&\\’\c\e
Village- Randhisar, Tehsil- Sujangarh, Diswict- Churu__ — g NA

.:JI

6. M/s P G Stone Crushing Industry ? 6’2 g {g\’\\)
village- Randhsar, Tehsil- Sujangarh, District- Churu Oy 29
= ® Pt -76(_505(2!" a

Contact - 7665002435 Email:- randhisaruniopemail.cond

7. M/s Loka Bandu Somani v e ,«% g

Village- Randhisar, Tehsil- Sujangarh, District- Churu ‘ﬂﬁ

Contact - 9636361199 Email:- randhisaruniontuemail. com

. 8. M/s Munshi Ram Niku Ram
Kharsa No. 343, Village- Randhisar, Po.-Dhawm. ' B\
f"-.--*

Tehsil- Suiangarh, Distriet- Chura 331503

Contact- 7406859885 Emml:- randhisarumoniomalcom
IR

9. M/s Khiya Ram ' o

Village- Randhisar, Tehsil- Sujangarh, District- Churu

Contact:- 6378854251 Email- randhisarunionfgmail.com

10. M/s Jhumarmal
Khasra No-634/344 Village- Randhisar, Po-Dhatri, _
Via-Parthara, Tehsil- Sujangarh, District- Churu (Raj) 3315038

Contact:- 9610360022 Emal:- randhisamnion@mﬂai1-&:0‘?!?__‘_’ Y ooy 28
11. M/s Rajendra Panwar S/0 Aaidan _ 3 o d"’i " w)‘gmﬂ
& (¢

Village- Randhisar. Po-Dhatri, Via-Parihara.

Yehsile Swangarh. District- Chury (Rap) 331305 / SL{]\.{L(O’LG?U

Contact - 9414402266 Emati- randhisarimione gmath oo
gméz. M/s Shyam grit utpadk company
<) 9 " ) SrRELT " i ﬁ&
- Clontact: - 9414086599 N &y

46%
Z?/( putd. ..

Emasl:- randhisaronio

wanyail.com ON\' 8
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21,

22. M

23,

24,
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 Wiis Khatu Shyam Grit Udhyog <=1€210 B) Y\
. M/s Niranjan Sharma

. M/s Ambika Stone Ballast Suppliers

S
M/s Pratap Singh 8/0 Shankar Singh

Village- Randhisar, Tehsil- Sujangarh, District- Churu ’ C?q&')’g 6 Llr?dz’

Contact:- 9982618489 Emaili- randhisarunionemail. ce”nEI'

A s

Village- Randhisar, Tehsil- Sujangarh, District- Churu
Contact:- 9414402268 Email:- mmihzmmnm;a;&:gma}i com

Village- Randhisar, Tehsil- Sujan garh, Distriet- Chury
Contact:- 9414086599 Email- randhisarunion/@email.com

Village- Randhisar, Po-Dhatri, V ja-Parihara.
Tehsil- Sujangarh, District- Churu (Raj) 331 S(‘rr/

Contact:- 9414402070 Email:- randhisarupionigmatl.com

. M/s Birbal Ram Ganesh Ram Baw?’cf@?_,é;’)gjépf

Village- Randhisar, Po- Dhatri, Via-Paribara,

Tehsil- Sujangarh, District- Churu (Rai) 331506 } m
T b

Contact:- 8890943142 Email:~ randhisarumon Gipmail com - . 12
2y

M/s Banwari Lal

Village- Randhisar, Tehsil- Sujangarh, District- Churu AW,

Contact:- 6378854251 Email:- randhisarunionargmail.eue
e 99 19660’1’1 W

M/s Megha Ram S/o Sh. Roopa Ram Jat

Village- Randhisar, Tehsil- Sujangarh, Distriet- Churu W\W g@f\'\’\

- s i . caie m————

Contact:- 9882400834 BEmail- randilsarapionidem aleom

7530 B

e

M/s Mangi Lal
Village- Randhisar, Tehsil- Sujangarh, District- Churu [\ -
Contact;- 9882499834 Email:- randhisarunionfd gmail.com ‘:} el

M/s Inderchand Golyan-l ,_.(-_q"EE(Y' W

Village- Randhisar, Tehsil- Sujang: awh, District- Churu ’}\'\’\m‘:’“ & \%@ \’\Q/\\Q\'\
Contact:- 9828369506 Email:- _r_andhlsamnmm =xen | (—\‘W‘

}
Mis | 2 Goly 1 4
i a‘ n.der Lhalz.}‘,_d' : n "?-1-1 1_ _.q?)':@yr\-/ (I) (,,. '-\_q,\(}w
Village- Randhisar, Tehsil- Sujangath, Disinct- w 7 =
Contact:- 9828360506 Email:- randhisammon@gmalo ar@ Y ) U‘[U\w\ e I//

M/s Surja Ram R .

Village- Randhisar, Tehsil- Sujangarh, Distriet- Chury @W
,__,:.——-"—'_'_'_‘_._'_._——

Contact- 7568588463 Email- randhisaruhion g oy wl.c -

M/s AMBIKA STONE CRUSHING INDUSTRIES

Village- Randhisar, ” Tehsil- Sujangarh. Distriet- Churu w\%e\c\ kx.\(; R e _\-\'J\ \l\-
Contact:- 9928614385 FEmail:- randhisaru fonfagmail.cmn

5. M/s Jain Stone Crushing Works -1 QDA (71\_/

Village- Randhisar, Tehsil- Sujangarh, District- Chra ,e _
Contact:- 9413361814 Email:- randhisaruniond@vgmall.com {}_@MS—?’:;

. M/s Yogesh Kumar Sharma

Village- Randhisar, Tehsil- Sujangarh. District- Churu YD‘% @L(ﬁl{ l"@mﬂ‘)

Contact: 9414086599 Email:- randhisa

tonid amal.com i
' @i \?:Z‘tmn{. ” \.
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37.

38,

39,

44,

=

23

RAMDEVRA BAS, PARIHARA, CHUR
Contaet:- 9413361844 Emaik- randhisarunionfemail.com

37, M/s Vinod Kumar Bangarwa g ¥ b Y ?/Q/E??g M

) 2
M/s Girdhari Lal Meghwal m @Qr#

Village- Randhisar, Tebsil- Sujangarh, District- Chura L7 i o2

Contact'- 9414423723 Emal:- randhisarun fonfiemail.com

?ﬁ\{\“ -
81/s Kishan Singh Gahlot Ay Q\/\}*‘;@ Q ab o\
Village- Randhisar, Tehsil- Suganaqrh-i%ﬁn.,t Churu @ mﬁﬁfﬁﬁ@gf

Contact:- 9414423523 Email:- randhisarunioni@gmail.com @ jbb

30. 3/s Arjum Ram A
. Village- Randhisar, Tehsil- Sujangarh, Distriet- Chura o 1;"‘/ m
Contact:- 6378854251 Email:- randhisarunion(@ erfSailoom
3l

M/ Lalit Kumar Verma ﬂ% E -L 2 /a
Village- Randhisar, Tehsil- Sujangarh, District- € 6‘7
Contact:- 9414085439 Emaik- randhisarunionf@gmail.com @,,\g&?/
J% | R 4

_M/s Randhisar Stone Crushing Industries b

Village- Randhisar, Tehsil- Sujungarh, District- C hzzm —
Contact:- 9828472218 83358 g7603 S =£aH % / 0?2 / -4

Eanaid- mmihiqm'lmim‘a't‘i‘—;\nm% Com

. Mis Churu Labour Contramﬁ'mm id\ _?;S?J

Village- Randhisar, Tehsil- Sujangarh, Distriet- Chury /%
Contact.- 9887131922 Email:- randhisarunion@gmail.com '

SRy T
4. M/s Shanti Devi Wio Dola Ram Khateek { \ D

Viitage- Randhisar. Tehsil- Sujangarh, District- Churu _,““n;rﬁ ;ﬁ*\" Qﬂ—.ﬁ*’\ g2

Contact:- $799060482 Email: - randhisanuonies math.oom
T—

5. M/s Joga Ram Ragar . 8;53\3\"
Village- Randhisar, Tehsil- Su jangarh. District- Churu Q{DQ?)«)&O)@
Contact:- 9929895194 Email- 1 andhisarunioniagmall e ]

M/s Shankar Lal $/0 Ganesh Ram %% o’

Village- Randhisar, Po-Dhatri, Via-Parihara, /J S’O

Tehsil- Sujangarh, District- Churu {Raj) 331505 1 £ 6

Cottact:= 9079723750 Bmail- randhisarunion/@gmati.com R W
(\/

MUs Punia Ballast Suppliers ML NO. 7471978 ) >

RAMDEVRA BAS, PARIHARA, CHURY  —+— ,?S’Z’)—Z}fﬁ

Contact:- 9414086308 Email:- randhisarunionia g annl coin f W—

M/s Radheshyam
Village- Randhisar, Tehsil- Sujangarh, District- Chury

Contact: - 9882490834 1 cmatl- randhisaroni ginibe = /Y‘bt(\m

/s Parki W/e Nopa Ranw \0

I
Village- Randhisar, Tebsil- ‘%ujang.;‘u"zz i)'=<;1'f'ts:1-- Churu @ : \M _ -
Contact:- 9460845100 Email:- ERLA D .éé;?&t

M/s Hukma Ram
Village- Randhisar, Tebsil- Sujangarh, District- Churu M v
Contact:- 9882499834 Email:- randhisarunion@CEMAILT




41.

43,

44,

46.

5, M/s Bagirath Mal Agar wal

-

Mohan Lal Sharma M Sbs-\)"\
1 o Sigirict- O
Village- Randhisar, Tehsil- Sujangarh. District ihi;r’/ @Qﬁ(\) 55')5
Contact:- 9929895194 Email:- randhisanuion(@gmar.com
1. Vi/s Ram Niwas Sharma Q\,\ ‘\73 EE‘)%;SS\ A
village- Randhisar, Tehstl- Sujangarh, Distriet- Churu iy 5’3

Contact:- 9929895194 Ematl:- randhisarur nnnf&gwmf

M/s Shri Jagdamba Stone Cr ushing M '
/6 s

Vitlage- Randhisar, Tehsil- Sujangarh, District- € m.uu
l’
Contact:- 9799060482 Timatli- randl zzsgmmonwmmi -.,cm \“

M/s Satya Narayan Poonia

Tilak Nagar Jat Hostal ke samne Bikaner % / 7 7_?/} 5/7¢5

Contact- 9413693134 E mail:- randhisarunion(@ gmat.co amail.com

g\“"b“\

s

Village- Randhisar, Tehsil Sujangarh. District- Uhurg />
Q‘Q’) 55093

Contact:- 9829453036 Email- randhisarumon@@gmall.com

Sidhi Vinayak Stone Crusher Pvt.Ltd. " Et_fléa % Ml % Qf}

K‘hasrai\o,- 866/28, \t“i%agc- Randhisar, h,h\l} ‘suj.ms,ur‘ D %é)@}@hﬂﬁﬂ
Contact:- 9414086482 Email:- randhise

\,\\

_...._..,._.,,_..... AL

4% ngira Stone

48.

49,

50.

5L

53

52, Amar Grit Udyog

Khasra No.- 924431, 9367641 Village- Randhisar, Tehsil- Sujungarh. i)urm hun %M’o‘fp
(.m:.._e_:cr-‘}%rmﬁ‘)@i Email:- Y!ﬂdhl‘-&ﬂiﬂii%gﬁ,},éﬂ_,@‘_‘!ﬁa\lq'rr_{ Z31h rﬂ‘-'@" A4 b0 7593
W’“‘

Anjani Crusher Udyog
Khasra No.- 633/404 (New 1022/724) Village- Randhisar. & T
Tehsil- Sujangarh, District- C%‘un{/ qu 1,057&.0 87} JW %W

Contact:- 9414092733 Email:- 'andhzxamnmnwgmal Tom

Annapurna Stone Crusher

K vasea No.- 640/344, Village- Randhisar; Tehsile Suyang arty, Diswriet- Churu

Contact:- 8094239366 Email:- randhisarunionfgmall ail.g o 395
v T

37

Annupurna Grit Udyog

Khasra No.- 6071, Village- Randhisar. Tebsil- Sujangarh. Ihstnet

{ontact:- YANTRES063 Fmatl- ran ydhisarunion s n_;;.$~ ' )') d 4
Ashirwad Stone Crusher

Khasra No.- 4006 (New 1022724y Vil !mu Randhisar. h\\‘&w

e.;.’,
Tehsil- Sujangarh, District- Churu ﬁ/a,,ty\ C///
Contact:- 9414202713 Email:- randhisarun mw_&,umiw 7 LA
r_______,

Khasra No.- 343, Viliage- Randhisar, Tehsii- Sm&mgar‘h District Chysu )
Contact- 9413361 814 Emai- randhisarunioni@ gimal remail.con J,

Ambey Grit Udyog W‘?‘Iaﬂfu =
Khasra No.- 634344, Village- Randhisar, Tehsil- § angarh, Districs Chua

Contact:- 0460007488 Email:- randhisarugionigma ail.com

LA A RS n S

S%m‘?b&&

_M/s Maa Durga Stone Crushing Industries i,

Khasra No.- 648374, Village- Randhisar, Tehstl- Sujangarh, [strict- Chur \
Contact:- 6375416866 Fmail- randhisanuionid amutheos W

...................... 3 90»?&)’?? 5/3'1*



o1l

61.

63,

G4,

66.

67.

68,

. Bhagwati Stone Crushing Ind

. Bagri Stone Crushing Ind

..3-
5. Ashopa Ind s k)\%\a
Khasra No.- 79, Village- Randhisar, Tehsil- Sujangarh, District- Churu LY}\_@ N >

Contact:- 9929895194 Email:- rapdhisarunionigiemail.com

. Bagri Bajari Udyog

Khasra No.- 841, Village- Randhisar, Tehsil- Sujangarh, District- Chuﬂ% ti

Contact:- 9414632697 Email- randhisarupionf@email.com ——:/Q'Iﬂ{m |
2TysREH0S) WIS

Khasra No.- 367, Village- Randhisar, Tehsil- Sg‘;angarh.m | wholl

Contact:- 9079478739 Email:- randhisarunion@gmail com 26 3 133 Z\Y W

g

sil- Sujangarh, l)isui%b,{;;hzzr oV R
hissrunion/@email.com Y

Khasra No.- 320, Village- Randhusar, Te
Contact:- 9414632697 Email:- rand

. Bhairav Grit Udyog @‘,d,u,:"_ %'ﬂ?{-
Khasra No.- 6397344, Village- Randhisar, Tchsil- Sujangarh, District- Churu

Contact:- 9983737348 Email- randhisanmion@email.com =——— ‘?ﬂ%‘—?u 1 &, » g,{gvéjw g’
Svben7y 8
Bhawani Grit Udyog ’s

Klasra No.- 376 (New Khasra No. 736/376). Village- Randhisar, x)""é—@’(f 72
{ehsil- Supangarh, Distric- Churu 3 oY Jo Y A\
6578219 bg gty FE5y,

Contact - 9414402266 Email- randhisarumoniigmail.com

Choudhary Stone Crusher

Khasra No.- 837/830. Village- Randhisar, Tehsile Sujuraarh. Distnes Chaw :g%y_b\‘ 3

Contact:-9660173387 Emal- mandhissrunieni giall oo ety

LS. Stone Crusher

3
Khasra No.- 591/348, Village- Randhisar, Tehsil- Sujangarh, District- Churu WW—
Contact:- 8636361199 Ematl- randhisarunion@gmail.co
ETRT i) el

Ganpati Stone Crushing Industries
Khasra No.- 633/404, Village- Randhisar, Tehsil- Sujangarh, District- Churu
Contact:- 9928194501 Email:- randhissrunion@ gmmaittont %\Z\W

Godara Stone Crusher ’ //‘
Khasra No.- 751/615, Village- Randhisar, Tehsil- Sujangarh, Districs Chury W@%ﬁ)

Contact:- 9784401481 Emaith- randhissrenion@gmail.com

. Gurukripa Stone Crusher aod ‘:@ ‘%QQ
('én.s;'ﬁ\

Khasra No.- 29, Village- Randhisar. Tehsil- Suangarh, Disimet-

Contact:- 9982618489 Lmail- randhisarumonie grmab.oom grz 6’3 26/366

Huri Om Grit Udyog
Khasra No.- 922919, Village- Randbisar, Tehsil- Sujangarh. District- Chusy
Contagt:- 9982499834 Emul- randhisarumoniy gmaliioms

Harsawal Stone Crushing Industries ¥
Khasgra No.- . Village- Randhisar, Tebsil- Swangarh, District- Churu ~ ot
Contact:- 9414085239 Email:- randhisarunton{a gmail.com i Zw{\t‘\ 1Y e

Jai Shree Ram Industry W

Khasra No.- 321, Village- Randhisar, Tehstl- Sujangarh, Distriet- Churn 9}’3&%]7

Contact- 7300330189 Email:- randhisarumonia gmatloom




e

69.

7.

71

13

T4.

76.

=

77.

78.

Gl

9

80.

81,

e
Hari Om Stone Crusher

Khasra No.- 901/894, Village- Randhisar, ‘Tehsil- Sujangarh, District- Chury
Contact:- 9982499834 Email- yazséhi&;;zuni{m.&iﬁ.gmai1Awm - \""'h“

TV
J.5.C, Works ™ M
Khasra No.- 343, Village- Rundhisar, Tehsil- Sujangarh, Distriet- Churg / Qv 5 ﬂ-f}") J/ 72
Contact:- 9413361814 Email:- randhisarunion/@gmail.com (fof’lb’) - s
. : . ; -2
Jai Jagdamba Stone Crushing Industries 1‘2&;]@3 18 2— Y

Khasra No.- 344, Village- Randhisar, Tehsil- Sujangarh, Digtrict: C
Contact:- 9414086482 Email:- randhisarunionigmail.com

. Jain Stone Crushing Works

: : e » e S 6 '353%
Khasra No.- 364, Village- Randhisar, Tehsil- Sujangarh, District- Churu ‘—(i T 76 ]
Contact:- 9349900009 Email:- randhisaruniongogmail.com AN W\ /‘79 ST

e e e e S ¥ B ‘

Maruti Mangal Stene Ind.

Khasra No.- 347, Village- Randhisar, Tehsil- Sujangarh, District- (..‘h\;-.i% M @)

Contact:- 9602337007 Email- randhisarunionizgmal Leom
«{—————-

Keshay Grit Udyog _ m
K hasra No.- 376 (New Kh No 706/376), Village- Randhisar, “N

\ Whﬂ
, \
Tehsil- Sujangarh, District- Chury (3 750 U Jo9 W o g’ﬁfﬂ

Contact:- 94144022606 Fmail:- ;ja;‘;dhisa-‘imn'!m;-:’c't gmail.com

SIS g
. Krishna Naresh Kanhiya Industries T W
8 ) AR e A l & !{ﬂ ﬁ Q“uv—&ﬁl\’h 0 ( aX7 crner

Khasra No.- 800/790, £27/791, Village- Randhisar, Tehsil- Sufin giret- L o
Comtact:- 9928614385 Ematl- ;3:_;;35__1__5335;?;1_;;1s_a_.gg‘f_ijggp@i.i_.a_:_g.)_a__u 2S73 6\ \rggr

Niranjan Conereet Udyog C\L{\\\an.)gqob
Randhisar, Tehsil- Sujangarh. District- Chury -c%lf

Khasra No.- 536/319, Village- _\ﬁrr\‘z/,
T4\

Contact- 9414086482 Email:- randhisarun

M/s Hari Om Crusher Udyog (Old-Anjani Stone Crusher)
Khasra No.- 320 (New Khasara no, 101 176021, Village- Randnsar,

Tehsil- Sujangarh, District- Churu ¥
Contact:- 9982499834 Email:- randhisarumop@gmail.oess ! m{'\,\ w

|

Mahalaxmi Crusher Udyog _ ' 3 S@ 2 7
K hasra No.- §77/313 (750/577), Village- Randbisar, & (&7 7 ‘(,/.‘{
Tehsil- Sujangarh, District- Churu % d ;) / é o 4

Contact:- 9667533824 Em 4il-- randhisarunioni@ goiail.com

= 3
Mateshwari Stone Crusher L7 4 Lha
Khasra No.- 801/700, Village- Randhisar, Tehsil- Sujangarh, I.')iﬂtﬁ*t-- (i N 2N
Contact:- 9460845100 Email:- y_g_n_ajh.isaruni_t_u;;g;gazuai1.{:511_1‘; \ b b \Wﬂ'

R.K. Crushing Udyog GV/
Khasra No.- 6537404 (New Khasra No. 695/404),

Village- Randhisar, Tehsil- Sujangarh, Distnet- Churu ! ‘ '1
Contact:- 7014842808 Emaii:- 1';:113{}51'1:\;-11'1&[‘._1_@}_5}=,§ng "&'z{[olﬁ\)

Latidtatalactd ss LR L SOl 6‘3—}5
Partap Singh
Khasra No.- 699/373, Village- Randhisar,

Tehsil- Sujangarh, District- Churu

L 99
Contact:- GUR26 1 RARY k- randbisgruione guid.cont \I; 1

§2569474)

Contid.



N

82

83,

84,

85.

6.

87.

88,

89,

90.

s
Pashupati Nath Stone Crusher

Tehsil- Sujangarh, District- Chury : an

Khasra No.- 648/374, Village- Randhisar, s’h o S\J {\\wo\(“ %L\ 68 9] 9;:{“
N

Contact:- 9468912725 Emaik:- randhisgrunion@email.com

R.K. Industry

oV
Khasra No.- 738374, Village- Randhisar, M '>
Tehsil- Sujangarh, District- Chury &'f g ) 5“)%5 5 \-3\'\

Contact:- 7665002435 Email:- randhisarunionf@gmail com 5':‘!'

Randhisar Stone Crushing Industries

Khasra No.- 319, Village- Randhisar, Tehsil- Sujangarh, District- Churu‘% PR
Contact:- 9828876095 Email:- randhisarunionf@gmail.com N

Shree Maa Devi Crushing Industries T

Khasra No.- 671779, Village- Randhisar, Tehsil- Sujangarh, District- Churu
Contact:- 9414956344 Email:- randhisarunion@email.com

Shri Devi ind.

K hasra No.- 373, Village- Randhisar, Tehsil- Sufangarh. Distrier El%gqq(ﬁ‘}ﬁﬁbﬂﬁ)

Contact- 9982618489 Email:- randhisarun ionfcomall.com

Shree Balaji Stone Supplier %\\\L\\C‘P\l\v\

Khasra No.- 375, Village- Randhisar. Tehsil- Sujangarh, District- Churu ""*-
—
Contact- 9414086292 Emaii- ranchisarunion{é ﬂmazl com

Shyam Grit Utpadak Co.

\\\,mq" \'\/‘ ?ﬁ’

3602 9 g’g\,;‘f SR\

¢
Khasra No.- 319, Village- Randhisar, Tehsil- Sujangarh, District- Churu \[03‘(—!)\'\ G\k{\“@

Contact- 9414086482 Gipaili- randhisarunion@email.com

Contact:- 9414437187 Email- randhisarunion@email.com

Shri Jagdamba Stone Crusher

Khasra No.- 536319, Village- Randhisar, Tehsil- Supangarh, Disrict- Cly L
._ i : i —_—
Contact - 982975801 1 Bmait- randhisarunionde smail.com fj
P
1. Shri Krishua Stone Dust Udhyog Jﬁ

Khasra No,- 938918, Village- !{‘mdidma lclml Sujungurh, l)sth ( 1 1
Contace- 9550131100, 8696951 10¢ Ll - rar thisaruonie gmail.com

92, Shri Maa Veshno Devi Stone Crusher S -2,

(Kmsu Noo- 8347833, Village- Randhisar, Tehsil- Sujangarh, District- Chury

93,

94,

ys.

Contact:- 9414956344 Email:- randhisarunion@amatl.com

Shiri Shakti Steae Crushing Indostrics wﬂog(m

%hasra No.- 367. Village- Randhisar, Tehsil- Sujangarh, [District- ('_'.hdmh
'_.___—-“

Contact:- 9799060482 Email- 1 andhissrunionfogmai.com

Shri ganesh grit agyog
B cgotind
/hh‘ma No.- 367, Village- Randhisar, Tehsil- Sujangarh, Distriet- Churu Q’fﬂﬁ}j A el

e T

qosé”

ATl (o

®
K 5%72 991%%

S
el
o e 64 1

La Grit Udyog ’ A \:‘Q_
Khasra No.- 376, Village- Randisar, Tebsil- Sujangarh. Distr iot- Chury \%53955- i
\

Contact- 9460026404 Email:- randhisar anlonzeamatl.oom 0

Choudhary Infra J—frﬂ! LH\,’;;@;,( o7 \.ﬂ{ —

K hasra No.- 920/643 and 10987644, Village- Ran wihisar
Tehsil- Suiangarh, District- Chary
Contact- 9930032002 Emat- randhisarun PO

,JC) oL 73577'1357

Condd ..



8-

96, Om Grit Udyog
Khasra No.- 867/28, Village- Randhisar. Tchsil- Sujangarh, District- Churu
Camuact:- 9929072810
Email:- randhisarunion@gmail.com

e

o}

N\

25

i IY25 092610

Whereas the above titled Application was listed hefore the Tribunal on 22 .08.2022 {vopy

of order, petition and Joint Commitiee Report dated 20.06.2022 arc enclosed). when the Tribun al
inter-alia passed the following order (reproduced relevant extracts only)-

%

“para 23:- Netice alongwith the copies of the application and report af the
Joint Committee and docunients attached therewith be issaed to ihe Secrelary,
MoEF & CC, Government of India, State of Rajasthan through Chief
Secretary, Government of Rajasthan, District Colfector, Churu and 42 mining
Jessees and S1 stone crushers requiring them to file their response/reply to the
allegations made in the application/observations made in the report of the Joint
Committee and compliance with consent conditions and environmental norms
within ene month at judicial-ngt weov.in preferably in the form of searchable
PDE/OCR Supported PDF and not in the form of Image PDF.

Notice be served on the 42 mining lessees and 51 stone crushers through
District Collector, Churu and for this purpose notice issued to them be sent to

the District Collector, Churu by E-mail for getting service of the sume effected
on them and sending his report in this regurd.

List the matter for further consideration on 29.09.2022.7

Rt

Now, take further notice that the above matter will be listed for further consideration

before the Hon'ble Tribunal on 29" September. 2022, at Faridkot {ouse. Copernicus Marg,

New Delhi-110001 through physical hearing (with hybrid option), when you nut appair befig

the Hon'ble Tribunal either in person of by a pleader duly istruciod, and Tile sephes, o pee
directions of the Hon’ble Tribunal vide Qrder dated 22 08.2022.

-

%

Take further notice that in default of vour appearance on the date above mentioned. the

said Application will be heard and determined in your absence.

4.

Given under my hand and the seal of this Tribunal, on this 13" September, 2022,

(For Orders, Cause Lists & other information, please visit our swehyite

www, greeniribunal gov, inj
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Before the National Green Tribunél, New Delhi
Original Application No. 209 Of 2022
Megh Singh VS State of Rajasthan
Notices Service List

il

A H7Y gdr

arfier @l Rafa

e

M/s Ram Niwas Jat

Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 7727993555, 9928715328

Email- randhisarunion@gmail.com

= foam

1.2 I g3 & e |
2501 faeliene g3 0 a9 |

M/s Mamta Devi

Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 9549900009

Email- randhisarunion(@gmail.com

e 5 (@ @)

% (aft) A

9549900009

M/s P G Stone Crushing Industry

Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 7665002435

Email- randhisarunion@gmail.com

a8 (AW @)

A 7 (W) Aea .

7665002439

M/s Loka Bandu Somani

Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 9636361199

Email- randhisarunion@gmail.com

e g (3R )

41 ¥ Wg ()

M/s Munshi Ram Niku Ram

Khasra No. 343, Village- Randhisar, Po.- Dhatri
Tehsil- Sujangarh, District- Churu-331505
Contact- 7406859885

Email- randhisarunion@gmail.com

e & (3R )

21 Sigw argare (gF)

M/s Khiya Ram

Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 6378854251

Email- randhisarunion(@gmail.com

e 5 d )

#t R (%)

M/s Jhumarmal

Khasra No.-634/344 Village- Randhisar, Po.- Dhatri,
Via- Parihara, Tehsil- Sujangarh, District- Churu
(Raj)-331505

Contact- 9610360022

Email- randhisarunion@gmail.com

e g8 (3 )

2 SfaRE g7 2 490 HAN
HETSE H. 9460007488

M/s Rajendra Panwar S/o Aaidan .
Village- Randhisar, Po.- Dhatri, Via- Parihara,
Tehsil- Sujangarh, District- Churu (Raj)-331505
Contact- 9414402266

Email- randhisarunion(@gmail.com

aifrer g8 (afeiree

2 dora anare (W)
HEET H. 9414402070

M/s Shyam grit utpadk company
Contact- 9414086599
Email- randhisarunion(@gmail.com

e &

£ e HaEd A
9414086599

10.

M/s Pratap Singh S/o Shankar Singh

Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 9982618489

Email- randhisarunion(@gmail.com

et g8 (73 &)

WSS . 9982864781

M/s Khatu Shyam Grit Udhyog

Village- Randhisar, Tehsil- Sujangarh, District-
Churu '

Contact- 9414402268

= febam

1.4 SRRTE g3 £ iR |
230 MHEAR g3 A
FAEIRTI |




Email- randhisarunion@gmail.com

12,

M/s Niranjan Sharma
Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 6378854251

Email- randhisarunion@@ail.com

e &

= AT AETge .
9414086599

M/s Ambika Stone Ballast Suppliers

Village- Randhisar, Po.- Dhatri, Via- Parihara,
Tehsil- Sujangarh, District- Churu (Raj)-331505
Contact- 9414402070

Email- randhisarunion@gmail.com

e

2 dwrg aydare qidgd .
9414402070

14.

M/s Birbal Ram Ganesh Ram Bawri

Village- Randhisar, Po.- Dhatri, Via- Parihara,
Tehsil- Sujangarh, District- Churu (Raj)-331505
Contact- 8890943142

Email- randhisarunion(@gmail.com

=T

1487 =ae

15.

M/s Banwari Lal

Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 6378854251

Email- randhisarunion@gmail.com

aifAer g2 (3 @)

1,20 = (5FE) A -
9928660275
240 frgemm (gm)

M/s Megha Ram S/o Sh. Roopa Ram Jat
Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 9882499834

Email- randhisarunion(@gmail.com

e 52 (W @)

I

17.

M/s Mangi Lal

Village- Randhisar, Tehs;l- Sujangarh, District-
Churu

Contact- 9882499834

Email- randhisarunion@gmail.com

aftet g2 (3R @)

18.

M/s Inder Chand Golyan-1

Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 9828369506

Email- randhisarunion(@gmail.com

=T foran

1.4 YHEER 93 20
HEARI |
2.1 fRRE 97 4 S|

19,

M/s Inder Chand Golyan-II

Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 9828369506

Email- randhisarunion@gmail.com

=T fopar

1.3 IMEER TF 20
HEGART |
247 dREH g3 S |

M/s Surja Ram

Village- Randhisar, Tehsil- Sujangarh, District-»
Churu

Contact- 7568588465

Email- randhisarunion@gmail.com

e g (9 m i)

qf*E @ HiaEd 7. 9929295194

2%

M/s Ambika Stone Crushing Industries
Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 9928614385

Email- randhisarunion@gmail.com

e &

A1 THEAR /S FEEE |

22,

M/s Jain Stone Crushing Works-II

Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 9413361814

Email- randhisarunion@gmail.com

T 5

HaTEd . 6350221573

23

M/s Yogesh Kumar Sharma

Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 9414086599

aifier &8

A A A A,
9414086539




Email- randhisarunion@gmail.com

24.

M/s Vinod Kumar Bangarwa
Ramdevra Bas Parihara, Churu
Contact- 9413361814

Email- randhisarunion@gmail.com

amfier g2

qEEd A 6350221573

25.

M/s Girdhari Lal Meghwal

Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 9414423723

Email- randhisarunion(@gmail.com

T &3 (@ )

N QN (@ W)
arETSd |, 9001938967

26.

M/s Kishan Singh Gahlot

Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 9414423523

Email- randhisarunion@gmail.com

FET

£ FUARTIO

wraEd . 9929895194

27.

M/s Arjun Ram

Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 6378854251

Email- randhisarunion@gmail.com

e )

i I (W) |

28.

M/s Lalit Kumar Verma

Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 9414085439

Email- randhisarunion@gmail.com

=T e

1.5 Y/ AIERH
2,407 R / T

29.

M/s Randhisar Stone Crushing Industries
Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 9828472218

Email- randhisarunion(@gmail.com

@ g2 (@ 3

WY & HEge |, 9828876095

30.

M/s Churu Labour Contractors Cooperative Ltd.
Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 9887131922

Email- randhisarunion@gmail.com

= foRar

1.0 9T/ WA
2.5 M / T

31.

M/s Shanti Devi W/o Dola Ram Khateek
Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 9799060482

Email- randhisarunion@gmail.com

e & (@ )

At SRR g3 A AT
HaEe H. 9414086482

3z,

M/s Joga Ram Ragar

Village- Randhisar, Tehsil- Sujangarh, District-
Churu 1
Contact- 9929895194

Email- randhisarunion@gmail.com

afia g (@ #)

WaEed . 9929895194

33

M/s Shankar Lal S/o Ganesh Ram

Village- Randhisar, Po-Dhatri, Via-Parihara, Tehsil-
Sujangarh, District- Churu (Raj)-331505

Contact- 9079723750

Email- randhisarunion(@gmail.com

e &

A TR
HEEd . 7665002439

M/s Punia Ballast Suppliers ML NO. 74/1978
Ramdevra Bas, Parihara, Churu
Contact-9414086308

Email- randhisarunion@gmail.com

e g

=) faErieTa
HaEd |, 6350221573

35.

M/s Radheshyam

Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 9882499834

Email- randhisarunion@gmail.com

oifie g2 (A @)

g qm

36.

M/s Parki W/o Nopa Ram

S

ot i g3 S SR |

R i e

e




Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 9460845100

Email- randhisarunion@gmail.com

37. | M/s Hukma Ram qe g8 @rm ) | 9% I
Village- Randhisar, Tehsil- Sujangarh, District-
Churu
Contact- 9882499834
Email- randhisarunion{@gmail.com

3. | Mohan Lal Sharma e g (3R @) _
Village- Randhisar, Tehsil- Sujangarh, District- Haréer 7. 9929895194
Churu
Contact- 9929895194
Email- randhisarunion@gmail.com

39. | M/s Ram Niwas Sharma oiftet g2 (wfaf HiaTSel . 9929895194
Village- Randhisar, Tehsil- Sujangarh, District- @)
Churu
Contact- 9929895194
Email- randhisarunion@gmail.com

40. | MJs Shri Jagdamba Stone Crushing T g8 (Gg Wi | AaTse A 0414086462
Village- Randhisar, Tehsil- Sujangarh, District- @)
Churu
Contact- 9799060482
Email- randhisarunion@gmail.com

41 | M/s Satya Narayan Poonia o & @FE @) | g g
Tilak Nagar Jat Hospital ke samne Bikaner HiaTget . 6350221573
Contact- 9413693134
Email- randhisarunion(@gmail.com

42. | M/s Bhagirath Mal Agarwal e g3 (@FW @) | 9T 3
Village- Randhisar, Tehsil- Sujangarh, District- AaTde . 9929895194
Churu
Contact- 9829453036
Email- randhisarunion@gmail.com

43 | Sidhi Vinayak Stone Crusher Pvt. Ltd. gz fopa 1481 SaTetrel
Khasra No.-866/28, Village- Randhisar, Tehsil- 241 GE GIR T AN
Sujangarh, District- Churu e IR ATt
Contact- 9414086482 Skeranag
Email- randhisarunion{@gmail.com

44. | Angira Stone AMle &8 (wad i) o wmas (@) g3 A
Khasra No. 924/31, 926/641 Village- Randhisar, FTEIg Tl gore |
Tehsil- Sujangarh, District- Churu Harger = 9462475991
Contact- 9462475991
Email- randhisarunion@gmail.com

45. | Anjani Crusher Udyog BlIEER= 41 sy s
Khasra No. 653/404 (New 1022;724)V111age- oA e
Randhisar, Tehsil- Sujangarh, District- Churu .
Contact- 9414092733 A . 9460203900
Email- randhisarunion@gmail.com

46. | Annapurna Stone Crusher e 58 (W @) | W@ g
Khasra No. 640/344, Village- Randhisar, Tehsil- wragrdel . 8094239366
Sujangarh, District- Churu
Contact- 8094239366
Email- randhisarunion@gmail.com

47. | Annupurna Grit Udyog qifeer g2 (FM @) | 1.0 <ud e
Khasra No. 6071, Village- Randhisar, Tehsil- 220 drerd wE Frard
Sujangarh, District- Churu oIS |
Contact- 8607885063
Email- randhisarunion(@gmail.com

48. | Ashirwad Stone Crusher At g8 (@ @) | o e /4 e

Khasra No. 406 (New 1022/724) Village- Randhisar,

BIUX |




Tehsil- Sujangarh, District- Churu
Contact- 9414202713
Email- randhisarunion@gmail.com

Aaee =, 9352412210

49,

Amar Grit Udyog

Khasra No. 343, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9413361814

Email- randhisarunion@gmail.com

aifer 58 (IR @)

=
HaEe |, 6350221573

50,

Ambey Grit Udyog , .
Khasra No. 634/344, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9460007488

Email- randhisarunion@gmail.com

) HanH g3 A A G
(gf) |

waTEd . 9460007468

51.

M/s Maa Durga Stone Crushing Industries
Khasra No. 648/374, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 6375416866

Email- randhisarunion@gmail.com

e g% (W )

2 9w T (W) |
e H. 9820499232

52.

Ashopa Ind

Khasra No.-79, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9929895194

Email- randhisarunion@gmail.com

el 2 (g )

@
HAEE . 9929895194

53.

Bagri Bajari Udyog

Khasra No.-841, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9414632697

Email- randhisarunion@gmail.com

are &

o FeEaTd g3 A dreE
e il ST |
HEEd . 8949864057

Bhagwati Stone Crushing Ind

Khasra No.-367, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9079478759

Email- randhisarunion@gmail.com

e &

o HETdR 3 #0 forew I
e . 9636133218

55.

Bagri Stone Crushing Ind

Khasra No.-320, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9414632697

Email- randhisarunion@gmail.com

Ty T

1281 wEaTe O3 A Qe |
241 SdiedTe |

Bhairav Grit Udyog

Khasra No. 639/344, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9983737548

Email- randhisarunion@gmail.com

e € @ )

oy T (W) 9 =
SO |
HEaEe . 9460007488

57.

Bhawani Grit Udyog

Khasra No. 376 (New Khasra No. 736/376) Village-
Randhisar, Tehsil- Sujangarh, District- Churu
Contact- 9414402266

Email- randhisarunion@gmail.com

aiel g% (3 )

1807 avere |
2.4t TorergTa () fEm
T |

58.

Choudhary Stone Crusher

Khasra No.-837/830, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9660173387

Email- randhisarunion(@gmail.com

et &2 (@F )

g

59,

G.S. Stone Crusher

Khasra No. 591/348 Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9636361199

Email- randhisarunion@gmail.com

i & (G @)

147 ¥ AR () |
2.8 gireer fRamt grerd |
drard . 6376177818

Ganpati Stone Crushing Industries
Khasra No. 653/404, Village- Randhisar, Tehsil-

i o (et )

#t e FAN (W)




Sujangarh, District- Churu
Contact- 9928194501
Email- randhisarunion@gmail.com

61,

Godara Stone Crusher

Khasra No. 751/615, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9784401481

Email- randhisarunion@gmail.com

aifea &2 (AW =)

g

62,

Gurukripa Stone Crusher

Khasra No. 29, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9982618489

Email- randhisarunion@gmail.com

e &8 (el 3

21 oo R (wgd) |
HiaEe W, 8769363663

B63.

Hari Om Grit Udyog

Khasra No. 922/919, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9982499834

Email- randhisarunion@gmail.com

e g (@3 @)

wd g

Harsawal Stone Crushing Industries

Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 9414085239

Email- randhisarunion(@gmail.com

it g (3 @)

o dtera (@) T3 0
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65,

Jai Shree Ram Industry

Khasra No. 321, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 7300330189

Email- randhisarunion@gmail.com

et g2 (W )

i meEar (@) |

Hari Om Stone Crusher '
Khasra No. 901/894, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9982499834

Email- randhisarunion(@gmail.com

afel g2 (I =)

T A |

67.

J1.8.C. Works

Khasra No. 343, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9413361814

Email- randhisarunion@gmail.com

e g8 (e )

=g
HaEd | 6350221673

68,

Jai Jagdamba Stone Crushing Industries
Khasra No. 344, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9414086482

Email- randhisarunion@gmail.com

i & e )

#t I (wfes) g7 A
Il |
TS . 9414086482

69,

Jain Stone Crushing Works

Khasra No. 364, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9549900009

Email- randhisarunion@gmail.com

e g2 (@ @)

A A () T AT
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Hrardel . 6376653038
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70.

Maruti Mangal Stone Ind.

Khasra No. 347, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9602337007

Email- randhisarunion{@gmail.com

e g8 (39 @)

2 AAFAR (TH) |
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Keshav Grit Udyog

Khasra No. 376 (New Kh No. 706/376), Village-
Randhisar, Tehsil- Sujangarh, District- Churu
Contact- 9414402266

Email- randhisarunion(@gmail.com

el 5% (3 )

1.8 g |
2.2 ToreErs (gm) |
HAarsd 7. 6378014109

72

Krishna Naresh Kanhiya Industries
Khasra No. 800/790, 827/791, Village- Randhisar,

i & (e @)

A TR (few) g3 A
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Tehsil- Sujangarh, District- Churu
Contact- 9928614385
Email- randhisarunion@gmail.com

HEEe A 9928614385

73

Niranjan Concreet Udyog

Khasra No. 536/319, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9414086482

Email- randhisarunion@gmail.com

arfier g8

oft TrrE
HEEd H. 9414086599

74.

M/s Hari Om Crusher Udyog (Old-Anjani Stone
Crusher)

Khasra No. 320 (New Khasra No. 1011/602),
Village- Randhisar, Tehsil- Sujangarh, District-
Churu

Contact- 9982499834

Email- randhisarunion@gmail.com

aiftrer g% (@FW =)
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78

Mahalaxmi Crusher Udyog -

Khasra No. 577/315, (750/577) Village- Randhisar,

Tehsil- Sujangarh, District- Churu
Contact- 9667533824
Email- randhisarunion@gmail.com

el g% (3FF @)

2 wwEs (JfH) 93 A
Tefrars framdt @ |

HEEd H. 9667533824

TE.

Mateshwari Stone Crusher

Khasra No. 801/404, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9460845100

Email- randhisarunion(@gmail.com

difeer g2 (Mfera @)

1 fepemRm (Frferss) |
HrarEd H. 9460845100

R.K. Crushing Udyog

Khasra No. 653/404 (New Khasra No. 695/404),
Village- Randhisar, Tehsil- Sujangarh, District-
Churu .

Contact- 7014842808

Email- randhisarunion@gmail.com

e g% (3R @)

o7 wree {9 () |
HaTSd W, 8375410181

78.

Partap Singh

Khasra No. 699/373, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9982618489

Email- randhisarunion@gmail.com

At g8 (33 )

@y g7 |
HrEadd . 9982964781

79,

Pashupati Nath Stone Crusher

Khasra No. 648/374, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9468912725

Email- randhisarunion@gmail.com

TR & (@d @)

i3 HAn () |
WEE . 9468912725

B0.

R.K. Industry

Khasra No. 738/374, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 7665002435

Email- randhisarunionf@gmail.com

e g2 (W D)

wd Hf+ |

HraTSe H. 9799895194

81.

Randhisar Stone Crushing Industries
Khasra No. 319, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9828876095

Email- randhisarunion@gmail.com

e g% (W )
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Shree Maa Devi Crushing Industries

Khasra No. 671/79, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9414956344

Email- randhisarunion@gmail.com

e g (G @)

1 wemeraer giiE (3f5) |
Hiagd . 9352397823

83.

Shri Devi Ind.

Khasra No. 373, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9982618489

e g8 (33 )
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Email- randhisarunion@gmail.com

84. | Shri Balaji Stone Supplier e g A1 T W g S feawm |
Khasra No. 375, Village- Randhisar, Tehsil- Al 7. 9602982626
Sujangarh, District- Churu ’

Contact- 9414086292
Email- randhisarunion@gmail.com

85. | Shyam Grit Utpadak Co. e g 01 A |
Khasra No. 319, Village- Randhisar, Tehsil- Harer . 9414086599
Sujangarh, District- Churu
Contact- 9414086482
Email- randhisarunion@gmail.com

86. | Shri ganesh grit ugyog e 8% 47 TrciwTeH Hena |
Khasra No. 367, Village- Randhisar, Tehsil-

Sujangarh, District- Churu
Contact- 9414437157
Email- randhisarunion(@gmail.com

87. | Shri Jagdamba Stone Crusher aieel g3 (Aers @) | A GeRE (\ifem) T3 4
Khasra No. 536/319, Village- Randhisar, Tehsil- ST | )

Sujangarh, District- Churu T . 9414086482
Contact- 9829758611
Email- randhisarunion@gmail.com

8. | Shri Krishna Stone Dust Udhyog e g2 (@ @) | o e @) A
Khasra No. 938/918, Village- Randhisar, Tehsil- LI |
Sujangarh, District- Churu A . 9672699229
Contact- 9550131100
Email- randhisarunion@gmail.com

89. | Shri Maa Veshno Devi Stone Crusher NIEERC £ oS gA Al M ¥ |
Khasra No. 834/833, Village- Randhisar, Tehsil- Hiadel 7. 9116915170
Sujangarh, District- Churu
Contact- 9414956344
Email- randhisarunion@gmail.com

90. | Shri Shakti Stone Crushing Industries artiel g8 (e @) | A R (§ifew) g A
Khasra No. 367, Village- Randhisar, Tehsil- e Frar R |
Sujangarh, District- Churu AT 7 9414086462
Contact- 9799060482
Email- randhisarunion@gmail.com

91. | Uma Grit Udyog oifte g (@ @) | e g
Khasra No. 376, Village- Randhisar, Tehsil- AldTEe . 9799895194
Sujangarh, District- Churu
Contact- 9460026404
Email- randhisarunion(@gmail.com

92. | Choudhary Infra e g2 S T gF 0 aehgaRed
Khasra No. 920/643, Village- Randhisar, Tehsil- e farel JoRTEe |
Sujangarh, District- Churu e . 7367111967
Contact- 9950032002
Email- randhisarunion@gmail.com

93. | Om Grit Udyog e & A s I A W= M

Khasra No. 867/28, Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Contact- 9929072810

Email- randhisarunion(@gmail.com

g fard digm
HERd | 9929072810




